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'n-z drag eatkbot in the country.
Cading et s s s
natiopalised in the imterests of the workers.
as well as of tho country.

14.08 hrs.
RE. POSSIBLE CLOSURE OF FLOUR
MILLS

SHRI VASANT BATHE (Akola) °
I would only Like to bring to the notice
of the Government and the House the
scrious situation of the flowr mills in
the country. It is repyrted that these
fiur mully, which were using about 3 5
tons of whcat a year are now getting only
25% of their requirements and they are,
tkerefore, about to close down. They
serve a very useful purpse i giving
the best, clcan atta and other wheat
roducts to the people It 1s alo well

own that about 3% to 4% of wheat
gety destroyed in the ordinary ‘chakk
and they cannot give it in such a clean
manner also. So, bith from the pomnt
of view of hygine of the people and saving,
the flour mills should be piroperly utihsed
m the mterests of the country. I would
request the Government to make 4 note
of thus and see that the flour mills of the
tountry and thewr capacity are fully
utthsed in the pational interest

MR DZPUIY-SPEAKER :
Madhu Dandavate

W ggawa word (A7) : JTEAE
wged, & ¥ wwer arooy fear §?

MR DEPUTY SPEAKER You can
take some other opportunity.

@t ggwes word . AT ¥
qazat ® Jer fary | v qF o Jwr
fefag 1

MR. DEPUTY-SPEAKER . M
problems 1 that of ¥ allow you, I will
have to allow Mr. Banerjee, he will
msist on it.

Shri

14 o hra.
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the qﬁt:: day § was mn}hw fhdre
are important aspects

ealing with the e

Sir, 'm!t:he lgu aggresion by China, #
was cstablished very clearly that wunidds
we are able to plan our defence with =
long-range ive, peaceful a
towards ing s always
undérmine the objertive an
of our defence

i

(Interruptrons)

The 1962 aggression, in & wWay, Was &
blessing 1n disguise because 1t established,
for the first time, the mperative nood
for a long-term planinang, and as a regelt
:_,r that, the ﬁu;gghu ;Iu; was md:. 1::!
rom 1 to 1 and thea came e
Plan .ﬁ to 1974 It was again inter-
cepted by the happenmgs of 1971

Even after accepting this concept of
long-term defence planning, 1t has been
the conmstent complamt of all these
connected with dffence planning that ade-
quate resources have not been made
avasable for defence plannmg. Ploning
1 related with development and develop-
ment 18 connected with rescarch, I placed
before the HMO};E Nugl:‘:: to what was
the cenlage t was
an:lﬁe for defence rescarch in thas
country and as a result of which our pre-
gress in the field of defence research
has muserably failed.

i

There 1s another aspect to which
would like to draw the attention of the
House, and that 13, thc rmeuse of the
army in thc coumtry. For the defence
of the country, yp1s necessary that the link
between the people and the army must
be retamed The defence of the country
18 to bt comducted on two planes : ome
15 on the plane of the army and the seteond
15 on the plane of the people.
are a number of defance activites
arc to be undertaken

workers’ tions, .
agitations launched by the kisans, in thet
case a feeling of ill-will towards the arm

will develop in the mirds of the

and thit wil' be extremelv harm

the long-term defenee plinning and '&’

pecuve
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b recommen:
m‘ﬁn made by the Study Team of the
Adminisirative Reforms Commission. In
::_5 of, their recommendations they have

“Ihereisan urgent need to curb the

increasing tendency to call for the

amistance of the armed forces in aid

of the civil power to quell internal
"

This recommendation makes it extremely
clear that, if the confidence of the people
in the army is to be retained, if co-opera-
tion between the people and the army
is to be enhsted, then it is highly essential
that the armed forces must not be misused
to quell the internal disorders or internal
distrurbances in the country. I can
understand if there are communal riots.
But if the working class movements, the
legitimate agitations of the people, the
students’ movement, the teachers’ agita-
tions and %0 on are to be destroyed and
disrupted with the help of the armed
foroes, in that case a cleavage will develop
between the army and the people, and
that is the most dangtrous situation. If
a precedent is set up in the country that,

enever there are ., we enlist
the support of the army, if there are
sommunal disturbances again we rely
on the army, if famine operations are
to be taken up we rely on the army,
if there are agitations of the people and
they are to be suppressed, we again enlist
the services of the army, then among
the minds of the people a fecling may come
that this force is an alterpative source
of authority and, therefore, some ambi-
tious clements in the army might be
provoked to think on these lines : every
time we are invited to take up certain
operations, why not offer our services
on our own to take up that responsibility ?
And that would be the most dangerous
situation in the country. Therefore, in
theinterest of democracy and in the interest
of defence perspectives, it is highly essen-
tial that the army must not be misused.
This t of view which I have expressed
here i3 consistent with the recommenda-
tion that has been made by the Adminis-
trative Reforon Commission

There is another aspect to which I
would like to draw the attention of the
House, and that is the Parliamentary

trol of the defence activities, It is

g
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curtomary in all the sdvanced Counteies,
in the hi democratic ommtries like
the UK., France, U.S.A. and abo other
Countrits, to seck Parliameéntary 1
for the defence ecxpenditure, It s
essential that not only are the budget
estimates for defence are kept before
perspoaives and. the abjeciive of defonse
perspectives an ¢ 0 tives ce
are before Parlhament. There is
a discussion and debate, and the pers.
pectives and objectives of defence age
always approved by the Parliament.

Mr. Melvin Laird, American Secretary
of State for Defence, in his annual Defence
Department report for the financial year
1973 has highlighted this point, A
series of articles a ed on what he
had stated. Not only in some of the
countries to which I have made a reference,
but in quite a good number of countries
is was stated that what he has said re-
garding secking the approval of the Parlia-
meént concerned for the genecral pers-
pectives and objectives of Defence is highly
essential; then only it would be posuible
to enlist the people's support for the
defence activities and Pailiament’s sanction
for these activities,

There 18 another aspect to which I
have to draw your attention, and that is
the nuclear option. At the present stage
of our development I do not want to
take a quxodic position that we must
go in for a large-scale manufacture of
nuclear weapons. Ultimately the resour-
ces that will have to be mobilised for the
manufacture of nuclear weapons will
not be made available to our country
to-day and, therefore, I do not want to
take that attitude that unless we are
able to build up nuclear weapons in our
Gountry, the delgnce of the country cannot
be strengthened at all.

MR. DEPUTY SPEAKER : Have
you read the plutomium connection re-
port ? It says only § 10,000 is required
if you want to manufacture a nuclear
bomb. ,

PROF. MADHU DANDAVATE : Not
only that, T have also gone through the
speech of Dr Bhabha delivered at » meeting
of the wA;umi_c :.n mm“;
Gm‘ erein he X
to consitruct astock-pil of 50 uwn;:“bumh
in that case, the diture will be
Rs. 10 crores, It
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st that priee | and now it wou
have gont up. diture

wis mentioned does not include the ex-
rndim on the mimilesystem at all.
t only mentions the manufacturing ex-
poaditure;

MR. DEPUTY SPEAKER : Now
they say that nuciear weapons can
be manufactured privately.

PROF. MADHU DANDAVATE : I
do not think it is adviseable to encourage
manufacture of nuclear weapons in the
private sector.

MR. DEPUTY SPEAKER : I am talk-
ing about what is developing in the world.

SHRI PILOO MODY (Gedhra) :
See what happeéns when you read so
much in the morning.

PROF, MADHU DANDAVATE : In
this conection all that T would like to
say is that though it is not adviseable
at this stage to incur a large cxpenditure
on manufacture of nuclear weapons,
we must be clear in our
mind that we must keep the {muclear
options open and I think the former
Defence Munister during the debate on
Defence demands last year did indicate
that though we do not want to go into
the manufacture of nuclear weapons,
we have kept that option open.

There is another aspect to which I
would like to draw attention. Very
often it is posed as if we have to utilise
nuclear technology for peaceful
or we have to utilise it only for the manu-
facture of nuclear weapons. There are
five or six steps which are quite common
for both the processes. In fact there
are five or six processes which will be
common whether you hamness nuclear
energy for manufacture of w‘:gm: or
you want to aequire nuclear nology.
After the new weapon of oil wielded by
the Arab nations, it has become absolutely
nccessary that we must also go in for
alterpative sources of energy. With the
developments that have taken sl:lw in

y 1t
may be
‘nuclear energy for certain
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There is one more asmpeot' whidh) 1
would like to draw your attention to, at
the end. Ultimately if the defewce *of
the country is to be strenghteried and if
people’s participation in the defence
preparcdness is also to be strengthentd,
umi_en :ll:e prople’s stake in the dclhn!e:
o € country is importams.
the Second World ‘War when U.K. forces
fought in the defence of liberty, the
of U.K. and the Armed PForces of U
felt that they have got a stake in the
defence of democratic institutions, When
the Russians participated in the Second
World Wba;-, wh.:cstc:l?- may be ?ur view-

ts about ialist system of govern-
mts, every Russian felt that he had
to defend the gains of the 1916 Revolution.
Similarly, if people’s participation in the
defence of a country is to be ensured,
then we must create a stake for the people
and a stake for th¢ Armed Forces ia
the defence of an itarian em
in the country. Therefore, I will end
with a very significant note and a signi-
ficant experience. There is a prominent
Defence Officer. He was in the Chinese
front. I do not want to mention his
nl.m_e.tgl'(l:ah ed to meet him. He
was in the Chinese prisoners-of-war camp.
In 1962 he was arrested by the Chinecse
and was kept in their camp. He was
subjected to brain washing and he was
asked a question : “Why are you acn..l]¥
imposing these rigours on your life
Why are You sacrificing your life?, When
he said, ‘I am d ing the country, I
am defending my moth d’, he was told
by the Chinese officers, “Which mother-
land ? That country in which because
you happen to be a Scheduled Caste
officer, while you are defending the country
on the northern border, your monther,
your sister and your wife arc not i
to draw water from the vil!aqewcll and
they have to trek 10 miles daily to fetch
a pot of water

That is the society you are defending.
That Officer told them ‘that was because
I had patriotic intentions and my patrio-
tism was deeply rooted. I was not
affected by the Chines propaganda’.

1 want to ask the Defence Minister that
if members of the Defence Forces ex-
perience such calamities in their lives
when they come from Adivasi and Sche-
duled Castes, jes and when thelr
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Therafore, we must cmsure in this
lb::ethe Mhad::run that are
Geuntry their
sB to defond We glory of this coun
should wot be subjected to such socm
:;'lllhﬂﬂ- Jf‘ that 18 amured, then
defence € Country cam be stron-
Py Y

With these few words, I conclude

w6 TP , ¥ wrw W gt g fe am
¥ fedw fafmec @™ § wrd  gfvr
& gme W wd @ IR A g
Wavl ag¥wwe gk 3 ) g
wefede ¥ dws st mat Y e v
Sy Tgs d, 1 v ghon ag
o QY e
W W fedlt qev ¥ arm aga g
¥ o wg amar swr @ e O a0
e ¥ or g ko oaw ¥ afiey
T wgw OF R ¥ g faw wr geT
o v Ewd § W% fagy Mew ghame
ORI QR E A @ gha

o i ft Bl st R wfed
aX FPRIw ¥ IR A A e
EM™w ¥ @ w2 i

¥nft i gmemAgny 2w § fo
wheer O vt SRR G ) T Y g e
q q e oy G 4§ s gh aw varw
wifge + & qwwer § fir oo oY 3@
ie dzw e § ewhil 1 twd sy
w1 gher ¥ fomk  wHfore ghrare
g D Frr I ®
e e o oo R e
YW weR f awat 1 St wam § e
gr-awdrfag Sl o? um?un
qohrs St W o § fg
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Fami X agety ar ek Skl
Y vrosr £ 1 Ufew gl
wgd ¢ e gfvn & Qo gt da Hear
ww fow & fo g it i dor
e st o gee fag e
gfware dure o ot erdw s &
wréar & ot gheae e Wi § Wk
Wt AT dar fear gar g we fovewe
¥TH & g wa gardy Wik wwarg o
Wt oY gwar T awaT g | g T wefy
e Ry g w
TE 77 Sy & awr Al A
g gwar g 1

Wege FeE ¥TAM Y F agy dfaw
T IR S | AT g Swfee gATS
% ¥ W@ £ AT I X ;@ JW0T 6 g
W {HT AT &, T A A &1 AT 7
VNS & o aw wr g Afew
JAST FATAT X FT TN A[@ W qrfaa
O R qgd a@ W ¥ @ o
{, g gat o O T ag A
) oo gy g e fefafem &
gfefafema @ ot ¥ s gfefafas
& gfew &

o gard fefemre S suwY x@an
¥ ok o wifre W or ot g fE
7 ¥ & forg Wi go Tl v @i

§ gawar g fw wmwr s fgegeeTa
famr § @ gl Awefeer ww
W wog ¥ forar § Wi EREECR
¥ amy & ford wwge 1 37 wawend
wrqwfavn wfi ¢, fechard w7 sew g
§ & fad v wjard ¢ e vl oo
R gl ¥ a g ) v Ivew
w9 feorer wol {1 fpgee &
ape § ww o€ % o ofelf wr et
WO | 100w i g et
fway o gowt wTE gurdy gl o
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' oyt o wree—wrcfew §, <@
TR e are (fear & orfet
ow aft nifirdy <t & 1 ogt ow o
AW g, & ¥ 39 A 7h Auw
whedd awr % o s 37 ®1 gAY WEw
Wrouvorfy | qgt o TSR @ f5 qW
T weefrn fad sTRY, ¥ xaugw
¥erdagr e SR 9 Afew A
wf arfedy g Wy AT W o aw
WY T ¥ gAY F, N 5 q7 gAY
ot &, wu¥ gurr aiw parhta w1 feedw
wEar ot T I g W) gATT |t
v a1, g@ ¥ o qwa gr0, IW W
gW gat sy f o e €, fafey
¥ oat #aqm oawa @

o fedem ¥ Ty ggaien gk

€ - & 3u% o 37 w1 faw A s
wrgar g , Wife svxagay sa g (Afew

feftw &% € oY 35-40 e N I
w9 €, o fod gy 1§ Qe
nfgm v wifgy 1+ § g Sar E
fw @ ¥ g R g gaww §, e
g¥ IA%) T sriaw I¥< qATT wIlRd,
fag & & s ¥ a7 @8, #1€ 7 w1
TYWATT HAT FT ATAT ATA FT 7% |

gwes & fod srft w1 e faar
qraT ¥ ~ A agT FH AT § | wEA
a gt gEt wIHi § I TRAwrE A
§- =g oft agy aoot arr § 1 Ffer T
vy B sgrm 5 37 w1 fRww
woraT & farers foar orar g — o e
wrad 1 xu & faq gfere W &,
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ot 39 Wi w-gew wniv oY fipoed
§or gv & fd ghew R, whrow
e off grer & 1 o oot W
arefy § wgt faegw el § arvg o o0
#rr oA wlw ¥ qEst wr Aren
Wy §, qzE won wak d oW
wrear wied § — ox ¥ fawrs ax agw
T gt arw &, oft Rer A
L

agi eraga @t o vy € € ~ www
oy st & ary ¥ wgr A - @ dwry
& T ¥ 7O T HgAT ATEAT § 1 ATIX 60
@ ¥ Frer foew fear § - s
Faraay ¥ faxt ¥t A, smedum, gic-
FroT WX THeAT F1 gfmenfer qur
M carAT wrgd &, Y gy 1 7 A}
Rewd- - oyt ¥f T TE T
Ay § ~wa fafad, ¥fea oy 7@ &
fod smar &, Ig H FF §F MY GTHEL
FRAE, WA ¥ ¥ A ATAT A
1965 #t wAxd # 7 iw fafret an,
A% & g7 qrar @ WY ¥ 3g ey fE
oy &Y dory AT qrieerT & dw § &)
WY - w1y hte o ) gy ww feewr
# art wgy ¥ O won e faw
T AR 9T 7T FATIEATET )

SHRI BIRENDER SINGH RAO
(Mahendragarh) : I am very happy
to say that the pay and allowances of
the defence service officers have been
enhanced by the Government. They are
Fnem}lg happv But the jawan in the
ndian defence services is sull the most
poorly pard goveinment servant in the
countty. He has not got enough. I
would expect the Government to pay
atlention to increasing further hitv pay,
allowances and pension. He cannot go
on strike ; he cannot ask for bonus and
overtime allowance. He has to lead 4
very rigorous life away from home and
(amilv.

India is ing through a critical
&eriod. OurP.n::-cout is ahout 6,000
lometres long and when we see the varnous
dangers facing ws, we feel that the Indun
Navy is still not sufficiently strong. Tts
striking air arm s only carrier.based.
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The allomtion of Rs. 184 crores out
of R3, 2,000 crores for the TC SErvites
is a very small avdount. 1 would

vast country really has a strong navy
as soon n:mro-lblf. We are without
long range strike plancs. I would expect
that something would be done at the
carliest to improve MIG-21 ; if possible,
we may bring pressure upon the Se.viet
Government to give us MIG-23. Without
that, so far as the air arm is concerned,
whether we admit it or not, we are still
weak. I should like to talk about the

t recruitment policy of the Govern-
ment. Nobody would deny that every
Indian has the right to get recruited
to the Indian Army or Navy or Air Force
but certain minimum standards must
be maintained. Soldiers arc not made
avernight. T maintain that a soldier is
bred. Heredity, environmeént. tradition,
famuly and the area make a soldier. The
recuritment policy of getting people from
all over the country on the basis of male
recruitable population is to my mind
daugerous. In certain places the stan-
dards of physical fitness are set very high.
For m»t of the northern so-called martial
tastes, the height required is 168 em.
But for certain clases you have reduced
it to 168 orecven to 159 cm. We
want tough, hefty  soldiers for our
Indian  Army if we really want to give
a good fight to Pakistan; if theicisa conflict
agam we want to show that India has
hettes soldiersthan Pakwtan. There should
bt umformuty in physicial standards and
representation in the army should not
br at the cost of efficicncy

MR. DEPUTY-SPEAKER : Napoléon
Bonaparte was just over 5 feet.

SHRI BIRENDER SINGH RAO :
There arc always cxceptions as in the
tas of hill tribrs 10 India.  Everbody
knows that the Pakistam sobider is a first-
tlass soldier ; some of our soliders aie
Just as giod. Soldiers die for certain
traditions; they have certain characteristics
in their blood and we msut not change
our policy so suddenly. A trader will
be a trader ; I capnot become a trader
A mun belonging to the soldier family
Cannot become a busincssman. Cvery
body cannot become a good businessman;
similarly everybody cannot become a
8uod saldier. It requiresa few generations
‘o become & really good soldier as in the
i trade or profession.
do not agree with those who say that
Pakutan does ngt posc any resl threat
t India. We have seen in the past that

VAISARHA 1,887 ($4x4)
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Pakistan had always taken afi dggredsive
atitude. There have been lﬁh‘-
con flicts. There might be a copflict
;fnn‘ We cannot foreget what General
iazi said on return to Pakistan :Pﬁ?
will return again to take revenge”.
tan is smarting under the humiliation that
it suffered at the hands of our Defence
Forces. The Pakitan army is full of
fanatic young officers. It will iy to re-
habilitate ity prestige and that has always
been Pakistan’s policy. They know there
isno chance for Pakistan in long drawn
out war because of the depth of this vast
country and 1ts resowces and its vast
population. Pakistan always wants to
gct some advantage in a short war knowing
that the world forces would not allow
the war to prolong; they will again
try it. We must be prepared to meet
it.... (Interruptions) l\frr Piloo Mody
does not know. . ..(An Hon. Member....
What war is). I have been a soldier
and once a soldier one is always a soldier.
We cannot disregard facts and close our
eyes on what we have been facing so
far. Some people say : India need mot
worry. It is wedged in between Pakistan
and China. The Arab countries are
supporting Pakistan with arms and
ammunitions ; China is there and the
United States is there. India has to
drpend upon only one friendly country
for its arms and ammunitions supply. So,
India needs a larger allocation of money
towards its defence. 4% or so of our
GNP 15 nut enough. We want to spend
more. India must have a first class army
because defence of the country should get
the first priority after food.

A few words about the soldiers’ wel-
fare. The soldier still fecls he is neglected.
I am sorry to say that even now, after
28 years of independentr, the soldiers
remember the British days when they
were  better looked after. Now they
have to run after a bag of erment or a
kilo of sugar when they come home on
leave. There are instructions that soldiers”
familics will be looked after by the civilian
officers but e;ﬂ:n aﬂmilmw officer is not
being cared for. He does not get 1 t
if hc gots to even a mmmr
the tevénue department. They must
ensure that civil authorities have proper
respect for soldiers. There are about
50,000 to 60,000 ex-servicemen comipg
out of the army  every year, most of them
in the age group go—gg, young and well-
trained. They are very honest compared
to other people. They must get resgr-
vation of posts all over.wherever they
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<sn, bec accommodated. Certain States
have regerved posts for them, but not _:ll
States. Our  para-military forces like
BSF and CRP must have at least 70 to
80 per ceat of the posts reserved for ex-
servicemen so that they can be rcha-
hilitated.

It is the rchabilitation of the soldier
and the welfare of his family that
is going to inmcrcase the cfficiency and
morale of our fighting orces.
Certain areas which have been foremost
in lu]ppl?ins recruits, best soldiers and
naval officers to the Defence Services
are neglected. As an hon. member said,
there should be a policy of rewarding
the viliage communities from where certain
Elllc have shw:lpl ﬂc?;;ional acts
of gallantry. For example, Haryana got
two Mahavir Chakras out of the total
of 8 Mahavir Chakras awarded to the
Indian Navy in 1971. Both the winners
belonged to my constituency. I  am
ha to say that, Haryana is a land-
40313 State, mostly dry, with very small
rainfall. Th#tc two brave peeple who
fought on the sea were fiom Rewari
constitueney, but their villngm are still
without drinking water. It is a shame
for the country. Why could mot this
Governpment think o providing roads
or drinking water or certain other facilitics
to the village communitiers that produce
brave fighters ?

A few words about corruption creepin
into the army. It is a very regrettab
thing that peoplc are talking :)?' action
being taken against Generals. Two Gene-
rals were mentioned in the House. Another
General is under inquiry in the Northern
Command. There were days before in-

dence when an army officer had such
a high sensc of honour as a gentleman
that if he could not get his mess bills
paid in time, he would shoot his brain off.
But now therc is corruption all over.
It is creeping in the army, because it is
there in civil hfc, That is why I must
say that the Army must be kepe isulated
from this corrupt civil life in the country.
It mustnot beused in aid of civilauthorities
(Imterruptions). You have another army—
thesc para-military forces which is as big
asarmy itself. 'Why should Army be used
at all to meet the present agitations and
for crushing the people's rights ?

One word more and I finish. Sir,

there arc groups of Army regiments,
named mfter certain classes. There are
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Sikh, Jat, snd other regiments
(Inderrupiions) I am happy that they are
comtinuing, because that ﬁ;:i the loldserr
something additional, to .
I would mention the case af:hf"'dmmm"
regiment.

MR. DEPUTY SPEAKER :
please close,

SHRI BIRENDER SINGH RAO :
1 have the honour to belong to it. They
have supplied two commander-in-chicf
in the past, and a third onc from that
Regiment is soon taking over.

MR. DEPUTY SPEAKER : I have
given You your extra 5 minutes.

SHRI BIRENDER SINGH RAO :

e minutc morc and I willfinish
Because it is called Kumaon regiment.
pcople do not know the exustence of twy
classes in it, viz. the Kumanese and the
Ahirs. Wehave heard about the brave
action of oné¢ company in 1962 called
the Thernoplac of India. Onc company
of Ahirs beluonging to the 13th Kumaon
regiment stood against one full division
of the Chinese Army to the last man.
114 men laid down their lives and killed
1500 Chmesc ;  but nobody knows that
they belong to another class, formene
part of the Kwnaon regiment. So, |
would suggest that the Defence Miento
organises regiments for classcs which woie
left vut, for the reason that they fought
against the British during 1857. IT
h¢ would not create a separate Ahir Regr-
ment, let the Kumaon Regimeat bt
renamed  Ahir-Kumaon Regimuut.

Now

MR. DEPUTY-SPEAKER : Now M.
Aga.

SHRI SYED AHMED AGA (Vara-
mulla} : The hon. Mr. Danpudavate
saluted the officer of the Army who did
not comeé under the influence of the
Chinese. I salute entire army brcause
army has ignored the sermon of JP
disobey. 1 salute them. S8ir, Mr. Kis
singer, when he was herc, said tha: the
Americans will not enter into any kind
of arms race in this sub-continent ;
but soon after he left, USA completely
forget about it and they lifted the armé
embargo for Pakistan; Pakidtan is now
buying 8rms, begides China and th¢
U.S.A.,from all gver the world,. Pakistan
is no threat to us ; I can understand it ;
I also remember that only 3 years bncltf
in the Bangladesh war, one lakh men ©
their armoy surrendered themaelves 1o U
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They weee just taken i But
even then T am ¢concerned t Pakistan’s

activitics hecawsesinultaneously the United
‘States has estublished a base at Diego
Garcia ; and very sophisticated of
armaménts are gong to be kept there.
Tt is a threat for us, who have a long coast-
lime of 3000 miles. Itis not a small thing.
Dicgo Garcia and the arms purchases
by Pakistan should certainly make uws a
dittle more¢ &nxious ; and we shoulkd make
active preparations to face this situation.
Pakistan has already got 5 divisions on the
uhe Afghan border.  Pakistan is trying
to de-stablisize the situation. This de-
stabilization effort in this sub-continent.
plus the Dicgo Garcia threat are to be
taken into account. Our oil supplies
«woming from Persian Gulfcan be obstructed
by U.S. because of their bases at Mascra,
Gowder and Makaran. The oil channct
to us can bestruck at any time. Therefcre,
‘the Diege Garcia bascis threatening us
and threatcning our long coast line of
3,000 miles. So, the time has come
when we should enter into consultation
with our trusted friend. the Soviet Union,
and take such steps which will protect
our ncwly-won freedom. It is only 25
years sinc€ we hav: achieved our frecdom
and we have 1y preseive that from such

wers which want te create trouble
of us and that are neocolonist.

Now look at Indo-China. What did
they do there ? Look at the Middle Eaw
They want to creawe only local conflicts.
They do not want a big war, a glohal
war. \s my [riend, Shri Darbaia Singh
said just now, they do not want to get
finished in the procss.  Out of the 30,000
uuclear weapons which the Upited States
has, about 15,000 are in Asia. They are
certainly not going to use them. So,
they will only encourage local conflicts,
and we arc within the danger zonce alsy
becaust of our long coast line.

I would also 1ike to emphasize in this
context thatsince South Afiica is becoming
nuclrar, it is a threat to the Indian Ooean
area and a threat to the Indian Octan
s a threat to us because of the oil supply
through the [ndian Ocean. Therefore,
T would say that we should take such
sicps as would enable us to have a system
of security in Asia, beeause it is Asia
which is the target of the United States.
I, therefore, suggest that the Govern-
meat J‘““m'? give lhﬂu;htd’,to ’mllu:tiw
sccurity. ‘With these wor support
3he demands.
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SHR1 PILOO MODY (Godhra) :
M:. Dejuty-Speaker, Sir, I am intervenin
in this debate only for the pirpose
sharing my concern with the
and the country at large about the manner
in which we have bean going about our
shopping all around the world for our
armaments. 'We just heard two worthy
speakers of the Congress Party giving
us an inclination how to decide who are
our friends, who are our enemics, what
we should do with our fricnds and what
we should do with our cnemies, incidefitally
also suggesting that we should slowly
¢ant our way into the orbit of our friends’.
Therefore, I thought it was imparative
that we should evaluate, some of us at
lcast, what our fricnds have been doing
to tl}:ir shupping that goes on round the
world.

We have been, there is no secret about
it, roaming round the world, cspecially
since the last war with Pakistan, shopping
round the world. Sir, you will recall,
it was with Sweden that we had arranged
tv buy some krostya submarines. When
it was at the closing stage, almost finished,
our ‘fricnds’ persuaded us that they
Could supply some cquipment'  better
equipment, from themr own suurces.

In France we had gune shopping for
Mirages. .\ top air lorce delegation had
gonc¢ to purchase 20 Mirages from France.
The deal was almast closed and we were
gomg to fly-in our order, to take delivery.
Somerhody around here——1I do not know
where they come from—stopped us, the
dcal was cancelled and we were promised
that we would be given MIG-23s, instead
of Mirages. we called off the deal with
Frante and waited, and in fact we are
still waiting ; and this was some two
or three years ago, After montls of
waiting, we were finally told that the
supply would not be made of MIG-23
but an improved version of MIG-21
becanse it would be better all the way
round and, in any case, we would be able
to manufacture it later on in our wwn
country, The Russians are very clever,
They know exactly that will touch us.
As soon as they say that they
are sivinf us something = which we
will be able to manufacture in the country
before long, we will immediately fall a
prey toit, or we will useit asan excuse
for doing the wrong thing, instead of doing
the right thing.

By this time, the Air Force brass was
thoroughly fed up and went back to
France. for the Mirages, “‘Sorry*’ sazid
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France, ‘They said that production is
bwked for the next four 7[:;“, In the
first instauce, the Mirage was available
off the saelf because these Mirages had
been produced for Isreal, but because
of the arms cmbargo that France had
placed on Isreal, they were going to be
sold, But then we were not prepareld
to bay, When we want back to them
again, we were told that we have to wait
for four years, because they have already
sold these Mirages.

The delegation when moved on to
England to negotiate for the Jaguar air-
craft, which was being offered ou very
favourable terms. Again, tht Russian
got wind of the deal, again they promised
the MIG-23, again we fcll for their line
:I'ld once again the MIG-23 never materi-

ised.

Then the Russians pleaded genuine
diflicultics because of the Arab lsracli
war and asked us to be patient. We
felt that they would not be in a positioy
to supply arms to us until this is over.
So, we had to wait till the war was over
When after the war we demanded from
the Russians the same weapous that they
had supplied to the Arabs and Syrians,
specially the SAM 6 missiles, the MIG-
23, some naval craft and maritime re-
coanaissance ajircraft, which incidentally
the Russians had bcen promising us,
instead of the Niwrod aircraft being
negotiated with the British, the Russians
said that they would fulfil our demands
after the Middlc E astsituation stabilsed.

Even after the Middle East sityation
had «abilised no supplies weic forth
coming in 1974. Learning of the heavy
Pakistan rearmament programme. which
incidentally is one of the vlection weapon

of the Congress larty—the way
they have been taking ofthe lifting of
the arms embago, which has been

lifted for both India and Pakistan
bt waich they keep referring to as “arm
aid to Pakistan"—this shows how tleir
mind is fanctioning. This is the main
weapon In the Congress armoury for the
forth coming clections. Becausc Pakistan
is arming itself, we again went to France
ﬁ.n_- similar stores, including the Groetale
missile which i« betier than SAM 6,
1 am told, The then Defence Minister,
Shri Jagjecvan Ram, went to the Soviet
Umuq in July 1974 with his shopping list
and hisvisit was followed by that of the
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defence Secretary, Shri Govipd Narain
We were in fact still shopping all ove.
the world when the top-brass delegation
of Marshal Grechko with all the Generals
and all the medals in the world descended
on India. Itis the most heavy-weighted,
the most highly medalised, delegaticn
that has cver left Soviet soil, let alone
arrived on Indian soil. The Grechko
team armed with their own world-wide
intelligence reports threw South Block
into a panic telling us how much India
was in danger, telling us about  all tha
was going on around us and how we had
o be careful, They were, in fact. so
much concerned about our interests Lhat
they agreed to supply us all the hardware
we wanted,

The Russians are touchy about their
equipment. There were only afew minor
conditions attached because the Russian
were very touchy about their equipment
after what the Egyptians did in the Arab-
Israc]l war, So, they suggested that we
must have Russian exports, They are
touchy about their equipment, particularly
if it should not prove a match for other
Western equipmeént because it will be
very bad for their sales. If their equip-
ment did notstand u to the keen competi-
tion from the 1est of the world, it would
be bad fr the Russians.  The Russian
economy’s main prop in export trade is
the sale of arms To “protect the 1e-
putation” of their preciousa arms which
our ‘‘unsophisticated” jawans may not
be able to handle properly, they insisted
that be accept Russian instructors op the
Egyptian level. Egypt with an army
of one-third of our size had 22,000 Ruslia_n
exprets andinstiuctcrs 1 suppesce. in
India, that figure would go beyond 6o,000,
1 remember the eaperts Americans had
sent to Vietnam some 20 years ago. They
were only 22,000 advisers or experts— —
you call it what you may. We know with
what disastions cons€quences.

Itis in order to train our people and to
handle the equipment that we arc now
threatened with something like 60,000
or more experts from the Soviet Union.
I do not know. They also agreed to
supply immediately, as a palliative. six
Corvettes, one  submarine and some naari-
ime rcconnaissance asircraft which might
on its way,

Idonotmind whatthe Government
is doing and, particularly, in matters
of defence. I think, these decisivns should
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pe ieft to the Government because they
gnow more about it than mest Mcmbors
there will be able to know. But I wanl
they toinform the public, nothide behind
som¢ vague notions of security. What
is happening in India is very well known
to everybody clse in the world except
Indians. Itis more known to everybody
clse outside the House than it is known
to Members of Parliament. I do not
know why this cloak should be put over
security, should be put over defen,
in the name of national interest. It
creates a completely *wrong opinion.
If 1 say somcthing which is trne. I am
wure, there is nobody else in the world
who does not know about if, II I say
something which is not true, then you
should be thankful to me for Laving misled
the world.

THEMINISTER OF DEFENCE (SHRI
SWARAN SINGH) : If this is your cri-
crion, I must say that today, you have
udn:;i(;ahly succeeded in misleading the
world.

SHRI PILOO MODY : You have done
your job and I have dune mine. His
job 15 to mislead the House and my job
v to inform the country.

SHHRI SWARAN SINGH : Mislead

the world.

SHRI PILLO MODY : How can we,
with Go,o0n Russian instiuctors on our
soil, maintain our postwe of non-align
meut ?

SHRI SWARAN SINGH : Sir. I
would not like to enter inte arguments
4t this stage. But I would like to say
that this information the hon. Member
15 giving is totally incorrect. There was
no suggestion of experts, muchless of a
figure that he is mentioning. I do not
know from wheie he has got this infin-
mation. This creates an absolutely wrong
mpression inthe cuontry and abroad.

SHRI SHYAMNANDAN MISHRA
(Begusarai) You mean, there was
no suggestion about Russian military
advisers,

15.00 Hrs,

SHRI SWARAN SINGH : There is
:2 ilutely no suggestion of military advi.
rs.
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SHRI PILLO MOOY : lam glad ' the
Minister has taken two opportunities.
to deny it and when the time comes for
him to reply to the debate, he can deny it
again.

Further, they offcred to supply a laige
part ofthis equipment (ree of cost provided
we join an Asian Security Pact  (Let
me be fair to the Hon'ble Sardarji.

I may say thatthe Soutl Block has
yot yet made up its mind whetha it
should or should not accept the large
number of Rusgian instiuttoss. and mo-
buody has made up his mind about the
Asian Security Pact proposition. There-
fore. I would like him to differentiate,
when he replies, between what was said
and that he doesu’t want us to know,
what is the curent thinking of the Govern-
ment and what will finally be agreed to
These are three different things,

It was Mr, Grechko who first mooted
the idea of the Indn-Soviet Friendship
Treaty in 1969 and the Treaty was finally
signed in August 1971. Incidentally, owr
Hon'ble Ministar, who was Foreign
Minister at that tune, did not even know
that we were going to sign this Treaty—
I made that clear on the last occasion,—
and, possibly, what was discussed with
Grechko either-

Meanwhile the Soviets have demarnded
a Russian naval base in India, either in
Vizag or Andaman/Nicobai. This is also
something which they cannot probable
decide on because they are much too
afraid ol publicopirion or smething like
that However, is it tiue, Mr. Minister,
that India s likely to use its good officet
to try and secure for the Russians the
now abandoned Maldives base which the
British are giving up ? You might
throw some light on  that also.

A Member of my Paity exposed the
U.N. map of the Indian Ocean which gave
various configurations of the various super
powers and smaller powers in the Indian
Ocean. I hope the Hon’bhle Miwuster
hasstudied that may also, That peihaps
explains Mrs, Indira Gandhi’s constant
but imaginary threat of agression fiom
the sca. This is pechaps the second
weapon of the Congiess Party—saying
that there mav be an attack from the sew
and making it an excuse fir giving the
Sovieta base, Ithink thisisrather alittle
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‘o0 delicate for me to be able to say posi-
tively, Or wive is probably trying to find
some justification for suocumbing te the
Soviet demand which she is in no position
to reject outright, In return for all this
“friendship” and help ana to sweeten
the package, half a dmen Corvettes and
a sabmmrine arc already on their way to
India—for which we are thankful to
them.

- Now, I would only like the Hon’ble
Minister, in his reply. to assure the House
of several things :—

(a) Will there or will there not be any
instructors along with the arms
that are supplied by the Sovier
Union ? That is the first point
I want to know,

(b) Will we or will be not accede to
their demand for on Asian Security
Pact ? That1s my second question.

Thirdly, will be o1 will we (ot grant tie
a base in India, Vizag or Andaman or
Nicobar ? And. fourthly, or rather 3(b),
are they or are they not using thein good
offices regardingthe base in the Maladives
If the hon. Minister 1estrict s himslel to
giving me answers to these four questions,
I will be satisfied.

Finally, I would like to say only by way
of a warning, that we have the whdle
market all zaround the world fiom which
we can now purhase arms because we
are purchasing them with nwmev , theie-
fore, you have access to all the sophaisti-
ticated arms in the world, But when
you d> purbasc the wphuu ated aim,
I think, you will have trouble if you have
foreign exports stationed here to hanale
them.

ft wew fag (sr77r) @ SOTEme
agrea, fwe afd ¥ =g anft
T AW A AT HEMET 94T, IN
IV BN IE Wi s@q 1 & gaer
AT WTTIAY  #Y T X &7 W @’
TAWA TG ST TET , Wifw gRY
o wrrr grfew ¢ A stgEr -
W JET AT e | dfew Gw w1
W P, T AR AW H AT~ I BT

wraudr g€ 1 Swd W ff orfesar
A BHAT &T fear | @ gwrw oY Oy
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. SHRT SANGLIANA (Mizoram ) :
M. Deputy-Speaker, Sir, as a vast
country with extensive coastlines and
tsnd borders to guard and defend,
our defence needs and expenditure can-
not but be considerable, even though.
these are reducad to the barest minimum
by the fact that asa nation we follow
a policy of non-alignment and are
imterested only in keeping intact that
which is ours and we have no aggressive
design on any -countll'}'. That we wantto
live in ct with all our neighboursand
arc desirous of keeping and maintaining

ce with them consistent with our
self- t and sense of justice has been
I feel, patent in all that we do.

Our jawsns of all the threc branches
. moqud themselves wellin the Bapgla-
desh war with l;:iktil:tan, and. they have
fhown that the and trust repesed in
them by the nation was not misplaced. Itis
not ¢ in facing external aggressions
that the armed bave ‘their use.
In fact, reference has already been made.
to the number of occasions in which

Bewnx Ammaws paiwme

Therefore, the troops on whom develves
the task of defending or guerding the
borders have paturally very frequent
contact with the tribal ties,
Unfortunately, the relation that exists
between the members of the armed
forces who are stationed in such places
and the people of the arcas has pot
always been as good #s it cowld be
desired to be. The reason for this,
in my opinion, lies in the fact that
ignorancc exists on both sides abow
each othér’s mode of life and attitude.

_The Armed Forces somchow fail to
give the impression to the tribal people
that they are there for their protection and
their very presence is therefore sometimes
presented because they fail to euablish
an atmosphere of cordiality, But we
cannot blame the Armed Forces for this.
The fault lies on both sides and the
position will chang® and improve if
at least all the officers, if not all the
jawans in the unit can be given some
special training or at 12ast some briefing
to maké them sée the neéed and im}m-
tance of winning the confidence of the
tribals in whosc midst and areas they
serve, It should be alsp remembered that
much of the disaffection among the eas-
tern tribal communities today is born
out of their experience during their
contacts with non-tribals who, unfortuna-
tely again, continue to regard the tribals
with whom they come in contact as
hardly Indians, and more unfortunatcly
still they take no pains to conceal that
they do so. The resyltis that this cuts
the tribal’s sensitiveness te the quick
and he either withdraws bimsell into
his sheilorisdriven to displayan attitude
of I could mot carc less. Thus the two
are estranged. If this estrangement
spreads it cannot but weaken the defener
awareness in the counsry whach Iam
sure money or better equipment or weapon
alome “cannot  completely  build up-

Unfortunately some Nagas and Misos
are still contipuing their hostile activitics
today, But here ajain I should liketo

- steess witk.all the foree ‘§ am np-g;

of that it should be | ered
by f-r;xi'ea-am- woctions of the'' Nagas
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and Migos are only too willing o help
in bringing such activities to an early
and effective end and that thecfore an
attitude of suspicion shown towards the
Nega and Mizo masses as whole can
only harm the cause of cmotional inte-
gration which is so necessary today.
What we want is a feeling of bﬂoniing,
an atmospheie in which one could fully
and unreservedly identify oneself as an
Indian, not in any way different and
discriminated mgainst as an outsider
or as an alien. This is the supreme
need among the tribals who are anxious
to show their loyalty just as much as
apyone clse. Here the Defence Ministry
can, T feel, lead ihe way by stepping up
the reciuitment of our young people,
young loyal Mizos and Nagas and also
young pecople from other border tribes
into the various branchesof the Defence
Services, The more jawans thereare in the
Defence Forces from the tribal communi-
ties, the more quickly I feel will national
integration be promoted. I should also
supgest that promotions may also be
liberalised in the case of officers from
tribal and other backward groups to give
encouragement to our young people to
join our armed forces in increasing
numbers. So far I think we have not had
any officers from the .lribnl communities
above the rank of Brigadiers, A feeling
has gone amongst them thatitisa case of
“thus far shall thou go and no further”
as far as piomotions to tribal officessare
concerned. Therefore, I hope this will be
remedied without much further delay.

We do need a good network of road®
1 thet border arcas, I think ifthescare
to be constructed quickly, they can be
Lest entrusted to the Border Roads
Task Force,

MR. DEPUTY-SPEAKER : We have
exhausted the time allotted, but [ bhave
bern requested to stretch it a little more
I can accommodate only four more
members, but they should not take more
than 5 minutes cach. Mr. Gowder.

*SHRI J. MATHA GOWDER (Nilgi-
m) : Hon. Mr. Deputy Specaker, Sir,
Iwould particularly refer to the question
of ying comp¢nsation for the land ac-
quired from the common people for
defence  purposes.

In Wellingdon, which is a part of
my constituency,- we have the Defence
Services Staff College and also the Madra,

*The origina!l speech was deliyered in
hmll- . -
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Regimental  Centre. For  establishing
these two Defence set-upsin Wcllh:].:g:o
the British Government acquited 2000
acres of agricultural land m triba
%?ple of this area on roo-years lease.

e fixed for a year were
a paltry sum of Rs. 165 for this area.

es¢ tribal people, whose livelihood
was  taken away by the acquisition of
their agricultural land. were getting Ra.
165 lper year. More than 7 years ago,
the lease period expired and after the
expiry of this lease period they were denied
eventhis Rs. 165 per year.

These  unfortunate  innocent  tribal
people are running fiom pillar to post to
get adequatc compensation from the
Government  for  their land. Th
have been representing their case to the
Government. As  their  represeutative
in this House, I have alsio raised this
issu¢ on many occasions. But all these
cfforts have not yielded so far any
results.

In sheer frustration, these e
approached the Court also. At t
time, the then Collector of Nilgiris,
Shri H. M. Singh, appealed to them to
withdraw their case on the assurance
that he would help them in getting Rs.
10 lakhs as compensation for their .
These guileless tribal people withdrew
their case from the Court. After that,
the Collector was transferred and nothing
has been done in the matter of giving
them somc compensation.

Sir, these tribal people are poor le
and they cannot afford to come to i
for pleading their cause with the high
ups in tne Government. In the hill
areas there are nol many alternatives
of avenues of employment for these
people. Tt will be foolhardy for me to
suggest their land must be returned to
them because on this land therc are
two very important Defence installations.
The only appeal that Ican make to the
hon. Deﬁ::!:ce oh:}:uill:r is that these
tribal e sh given compensa-
tion ﬁzﬁlwly for their land which
had been acquired a century ago.

Sir, you know that the Cential Gov-
ernment have paid huge amounts of
compeunsation to many a com-
ponsation cf Rs. 60 lakhs for acquiring
Birla House in Delhi, compensation to the
former Princes and Maharajar while eho-

i:q-ﬁngi."ﬁr rrivy purses, compensatiog
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to the former coal-mine owners at the
time of nationalisation and to many
others. I honestly feel that the Govern-
ment have not done justice to these tribal
people in Wellingdon whose land had
been taken away for defence purpoves,

Iappeal to the hon. Defence Minister
that he should give a categorical assu.
rance in his reply to the Debate that
these people in Wellingdon would be
given adequate compensation forthwith.

SARDAR SWARAN SINGH SOKHI
(Jamshedpur) : Sir, there is no example
in the world in comparisonto our Indian
armed forces, which were also appreciat-
ed by the Briush regime durinf the
last two world wars; and the Indian
armed forces have shown their mettle
during the Chinese aggression in 1962
and during the aggresion by Pakistan
during 1965 and 1971 when Bangladesh
was liberated. The morale of our army,
navy and air force is high and we
should not hesitate to grant the demands
of the Defence Ministry even it it isa
little bit on the higher side. Members
who ask for making reductions in the
demands are not doingjustice to the Armed
Forces who fight and sacrifice their
lives for the sake of the country. Sir,
we must have our own, strong indigenous
base of Defence Production ; and we
should not d d on any forcign
country. T am glad our Government is
adhering to the policy of selfreliance.
The indigenous manufacture of sophisti-
cated equipment has been progressing
very well ;and to-day, we are notbehind
any country in the world in this respect.
Sir, the age of retirement or releaseof
the armed forces, ospecially for thase
working in the Army and the Nawvy
should be increased from 30 to 40 years
because the nature of work in  these
services is quite different from thatin the
Air Force. Moreover, all the high
officials retire at the age of 58 or 6o.
And there are many other ways and
means to keep the armed foroes young.
Sir, Iam glad that there is no rela-
xation in the dcibncc-?ranednm; but
it must be borne in mund that Pakistan

strength; and itis trying to
s ' trying up

-]
vy
N

e

repoat the 1971- aggresion
and that otheg’wilzp:o land would be
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returned to them on the siext vctanon ;
and their POWs muy bave to be buried
in the Indian soil. No doub, lifting of

by the U.S.A. has encoumaged
Mr. utto, but war is war and Mr.
Bhutto must understand this very clearly,

The anti-Indian by Paki-
stan and China, an ing of huge
armed forces at Indian by these

countries betray their evil designs angd
intentions againet us. Now, Sir, the
most imporiant point I want to raise
here is about the corruption in the
Armed Forces, such as a Squadron
Leader of the Indian Air Foroesupplying
secret information to the Rusmian Em-
bassy official for a bottle of brandy.
Strong action should be taken agamst
such officers; and the Government of
USSR should also be told that the officers
of their embassy in India should not
mdulge in  sach corrupt practices,
Now, Sir, T congratulate the Defence
Minister for the establishment of the
rocket and missilec manufacturing plant
at Bhandara near Nagpur, with Yugosla-
vian collaboration. Sir. coming to the
problems of the armed forces, Iamm
total agrcoment with the former A
Chief Maishal, Mr. P. C. 1al who,
while delivering this year’s National Secu-
rity lecture here has said that the post of the
Chief of Staff was unsuitca under Indian
conditions for reasons that have heen
given by him. The Defence Minuster should
consider Mr. Lal’s proposal from the
points of view of national interest and
of administration. Sir, the recruitment
of Sikhs in the Armed Forces, which
has come down from 15% to 2%, should
be increased, keepingin view the sacrifices
of the Sikhs for the sake of the muntrﬁ
in the past. My last point is wit
regard to the rescarch and development
organization. We should have more
training institutes of science in the nor-
thern ae well as Sastern ts of our
country, because the Indian Institute
of Science at Bangalote is pot sufficient
for tinining programmes in epginccring
course relating to rocketry and missiles.
‘With these suggestions, I t the
Demands for Grants of the Mindstry of
Defence  1975-76.
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THE MINISTER OF DEFENCE
(SHRI =~ SWARAN  SINGH) : Mr.
Deputy-Speaker, Sir, T am conscious of
the fact that this debate had to be
sprcad over three days and the time
that had been allotted for this debate
had also to be increased ynderstandably
because a Jarge numb r of hon. Mem-
bers wanted to participate in the discus-
sion on this important sybject. In the
process, there has been a little distance
created between bunches, of prescntations
I:a_y the hon. Memb-rs. But the obscrva-
tions can be casily grouped under various
heads and 1 will try to touch upon
some of the important points that the
hon. Memb rs have referred to.

Before T do that, T would like tolcave
a thought for the consideration of the
House, and this is my carnest desire
that th~ question of defence, matiers of
our sccurity and defence, should be
bhandled in such a manner that Wwe
achicve a national  consensus about the
broad approach to defence. It should be
our e¢ndeavour not to look upon our
problems of defencc in any partitan
spirit and it will be in the interst of
the security of our country if we co
keep the question of defemce projected
before the country in a sort of umlcfl
manner, It necessarily follows from this
that the armed forces whil_ﬁh have a
tradition of objectivity, of devotion todutys
of high patriotism and their spirit of
sacrifice, would be still further strengthen=
ed in their admitted resolve to drﬁ.:nd
our country if they have th¢ l:nchns
of Parliament as a whole andtrlf u:feys
are not dragged into our own Controversis
of political nature. I am making  this
appeal with an carnest hope that we should
lend support to our armed forces and
1 hive  no doubt that, apart from other
things about their welfare, about the
way in which we look after them, about
the manner in which we supply their
essential  requirements, ctc., the .uull)f
that we project in this House will be
a very potent factor which will streng-
then our armed forces  still  furtheg

If T may say so. the threat that we
face to our %ecurity has been referred
to by several hon. Members. I can make
bold to say that, by and large, there
is a consepsus about the nature of threat
and . if I may add. about the quantum
of this threat. Although there were
somé voices that were raised in which
it was sought cither to be Hittle the threat
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or to project it in a form which perhaps
was not very fair. It is mot my intention
to answer such arguments im any great
detail. It does not serve any purpose.
But, broadly speaking, there is a nationa
condensus in our country about the
implications of our geopolitical position
and about the threats that we face to
our security.

A large number of hon. Memb v« who
touched upon this subject have natu-
rally mentioned Pakistan. Some have
also referred to China. These, I belicve,
so far & our land borders arc  concerned,
are our main matters of concern. I would
very  bricfly touch upon the situation
as it prevails on both these  borders.
Itisnot my int"ntion to go into the external
affairs”  aspect of this problem. That
has been prtly discussed in this House
when the Demands on the External
Affairs Ministry were under consideration.
My hon. colleague, Mr. Y. B. Chavan
the Minister of External Affairs, bas
given his asscssment or the  situation.
I will try te confine myself to the
attitude of these two countries in parti-
cular relation to the threat that we
fear from these sources.

16.00 hrs.

[SHRI DINESH CHANDRA GOSWAMI
in the Chair]

Now, take Pakistan. After the Simla
Agrcement in Junc 1972, we weic
hoping that Pakistan would respond
favourably to the wvarious initiatives
that we had taken fiom time to time
to rcsolve matters in accordance with
the Simh.ﬂqreemrnt and apart from that,
took up individual matters for being
resolved in accordance with the Simla
Agreecment. A very important aspect
of the Simla Agreement, from the
. point of view of security and defence,
was the agreement that both sides
would, after the conclusion of the
Simla Agreement, resolve all their
difference  whether old or any other
problems arising out of the last conflict—
whatever may be the prol

peaceful means and by bilateral  discus-
. sions. I would like to say that this
agreement, honestly to and

sssiduously implemented, would be the
best guarantee of security for Pakistan.
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Look at the position. Pgkistam has
itself been saying that lndia is large.
Of course we are a la country.
They have alto said that India has got
a big mdustrial potential, OF course
we  have, by successful implementa-
tion of our developmental plans, buih
upa good industrial base in-our counsry
Wc  have developed our science and
technology to support that base; we
have built a good infrastructure.

As for our Armed Forces, whenever
the moment of trial came, they have
risen to the occasion and they have brought
laurels to our country. I tuke this
OPmurﬁty of paying a tribute to the
valour, patriotism and sense of supteme
sagrifice displayed by our Armed Forccs.
No country can be but proud of Armed
Forces of this character.

But, having conceded all that, what
greater re-assurance could be given to
Pakistan cxccpt signing a solemn agrec-
ment at the higlest level that India
would not use foree n resolving any
matter  or dispute  brtween  the two
countrics? I may say that this would
be the best guarantec. But, imstcad of
taking odvantage of this  assurance
solemnly  given by India, Pakistan,
it apprars, has been wobbling either in
the matter of aclual implementation
or on precist points mentioned in the
Simla agrcement. I would like to add
that there has been a constant effort
on the part of Pakistan to belittle the
importance of this basic agreement
arrived at between the two countries
to resolve all matters pracefully. I
was particularly pained to read a state
meunt of Prime Minister Bhutto that
he hat not signed a “‘no-war pact”
with India, I was most perturbed at
the statement-- not at the words
it but at the spirit behind it. Why
should the [Pakistani lJeaders talk
of war? It is duflcult for any objective
observer to understand their motiva-
tions and thuir attitude on thissubject.
I would like to reiterate that Palustan
has not got anything to fear o far as
India’s steength is toncerned. India will
always use its strength in the interest
of peace, in the interest of maintenance of
secuvity in the region, in establislsing and
arca of peace and understandi #o that
the countries in this region might be uble to
devote their respurces to the progressand

ing of the poople of this region.
We are not iaterested in any warlike
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activities. At the same time, 1 think,
the whole warld should know, parti-
cularly Pakistan should know, that if
Pakistan imagines that they can bro-
whbeat India, if they, on the instigation of
some outside forces or in a mood of
arrogance derived from its acquisition
of arms from various sources, take into
their head to resort to aggression against
India, then I need hardly say——and
I would like tosay this with all the
emphasis  at my command - that
India will meet the situation in 2 befitting
manner. This is the position that
Pakistan should always keep in its mind.

_Has the attitude of Pakistam been in
line with the principles of the Simla
Agreement ? I am sorry to say that
notwithstanding the actual scttiement of
som~ precise matters—thesc matters are
known to the Houser, whether it 1sa
mutter of trade or travel facilities or
opening  of communications ; and we
hope that the other matters ofa precise
nature would also be mutually settled
betwrea the two countries—there are
severs]l negative aspects in the attitude
of Pakistan. We could not at all under-
stand, when we tried to settle the
political problem in relation to Jammu
and Kashmir with Sheikh Mohammed
At_:!ullah, what business Pakistan had to
criticise our efforts to bring about that
settlement. This is a matter  which,
Pakistan knows, is entirely our internal
concern as to who is to be the Chief
Minister  in  Jammu and Kashmr.,
What is the relationship between Jammu
and Kashmir and India is a matter
eatirely for India to decidc because
Kashmir is a constitutenet State of India
and no outside power, much less Pakistan
has got anything to do with it. 'I'his1s
a hard reality.

'

The world has scen that Pakistan has
criticised us in a matter in which it had
uo Jocus standi, about the leadership of
the government in Jammu and Kashmir.
The manner in which Pakistan has been
dealing with the occupied partof Kash-
mir has also to be seen in this context.
We have made it absolutely clear, at
a_ﬂ IeN_ll, including at the time of discys-
sions in  Simla, that the Pakistan
occupied part of Kashmir is also a part
of Jammu apd Kashmir and as such a
part of Ingdia, but still we can see the
manner in which Pakistan has, of late,
been deafing with it—first trying to make

K a3 & part of Pakistan and then
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the latest news, which the House and
the hon. members must have received
already, regarding the ablegation made by
the former so-called President of the
Pakistan occypied part of Kashmir
that he has been ousted by Prime
Minister Bhutto and his Party. Thisis
the manner is which Pakistan is dealin!
with a part of Jammu and Kashmir
which has always been regarded by
India as a part of the State of Jaminu
and Kashmir and, therefore, a part of
India. This shows a definite negative
attitude on the part of Pakistan and its
leadership.

Then again the type of statements
that were made by Pakistan when
certain  steps  were  taken in  Sikkim,
That was definitely a matter in which
Pakistan has absolutcly no Jlocus standi,
forgetting all the time how Pakistan
appropriated completely and climinated
the existence of Hunze, the position of
which, from the historical point of
view, was entirely different, as compared

to the relationship between Sikkim
and India.
Then again the manner in  which

Pakistan reacted at the time of our
peaceful nuclear explosion, the mannerin
which they tried to agitate this matter
in various international forums and the
persistent manner in which they still
continue to agitate this matter shows that
their attitude in this respect also is one
of creating tensions rather than to act
upto the spitit of the Simla Agrecrent.

Then again, the acquisition of arms
from various sources, China, France,
etc., and the all-out efforts te mobilise
funds from the oil-rich gulf areas in
order to enable Pakistan to
more arms and last of all. the desperate
efforts that they made te get the US
embargo on the supply of arms lifted
and the unfortunate response of the
United States Government in response to
the entreaties of Pakistan ultimately
resulting in the lifting of that cmbargo,
arc the negative factors in the situation.

Keeping all these [actors before us
and taking an overall view, the responsi-
bility lies heavy on us to make surc that
our defences are kept in a proper ttim
to meet the situation that we may
have to face from that quarter.
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Pakistan has plenty of her own internal
Problems and Wwe  have scrupulously
avoided commenting on those problems. It
is for their Central or Federal Goverpment
to settle those problems, whether of the
North-\fveu Frontier Province or of
Baluchistan, But we do continue to fecl
thatthe way thesc matters are handled and

¢ way in  which the progressive forces
are suppressed, outlawing a democratic

¥ _and imprisoning the leader of
that Party—all these show a tendency
tm:ur.da authoritarianism and therefore,
this is also a factor which we cannot
1gnore from our security point of view,

About the situation on the northern
front, I would not like to say much.
m_mﬂeaguﬂ the Minister of External

Ir$ had touched upon Sino-Indian
relations. . I'would like to say that from
the security point of view, the country
has always to kecp note of the actual
Situation that prevails. Now, I would
like to mention two or three pointsin
this  conncction. (1) The continued
presence of the Chincse troops on our
northern borders whos® number at no
pomnt of time has come below about
100,000. (2) The continued support
China has given to the unlawful elrrj;l:::ls
In our easgtern region, whether they are
the Mizos or the Nagas and the way
the Chiuese have becn supporting
't.hum not only politically but alsoreceiy-
ing them, giving them training and also
supplying arms to them. I would also
like to add, bsides this, thetr continued
supply of arms to Pakistan 1n fairly
large  quantitiws. The hon. Member
1 think, from the CPM Party tave some
ﬁgurc.\ about the value of the arms
supplied by China. I would like to
inform the House that the Chinesc
policy In the matter of supply of arms
has consistently been  that they supply
arms without charging anything. Gene-
rally, their policy is to supply arms
without charging any price.

So, for any commentator or press-
men to indicate that the value was so
much would be just a sort of figure and
any figure can be trotted about. That
doces not indicate the real quantum of the
funds that might be contained in the
various army items that might be sypplied
by China. Having taken all the factors
into consideration, we should keep this
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factor in our view when we talk of the
assessment of our total defence fequire-
ments.

1 would like to sum up by saying that,
in the context of the continued nce
of the latge number of troops in Tibet
and the increasing collaboration be-
tween Pakistan and China, we have to
keep a vigil on our northern borders along
with our responsibility on the Western
borders and therc is no escape from the
adequate defence expenditure necessary
on both these counts.

I would like to add only one more
element before I pass on to some other
point. Besides the situation on the land
borders, we have also got a long sca
border and, I am grateful to the several
hon. Members who drew my pointed
attention to our naval requirements. I
will come to that point a little later. A
the present stage, all that I am mention-
ing is that besides this problem on the
land borders, we have also a problem on
our coasts and we have got vital interests
to protect our innocent shipping, our
trade, mppl}r of «il and, above all, the
results flowing from our search for
oil, particularly, in off-shorc drilling.
These are all matters which we have na-
turally to keep in mind and we have to
organisc our security arrangements and
our defence arrangements taking all these
facts into consideration.

Coming now to the actual budget rst-
mates that have been presentid, there
have been a fairly laige number of my
fricnds, hon. Members of this House
from our side asalso from the Opposition
Benches. who have made observatinns
that our defence requitements are such
that there should be a larger allocation
for d~fence. T aro grateful to those hon.
Mrmbers and I have also to note that
there were one or two voices raised in
which an attempt wss made to show
that we arc overcstimating the risk
that we face and, therefore, we are
spending more. I would like to say that
this latter approach is certainly not based
on facts and I would like to add that this
is based on an erroncous assessment of the
situation that we face.

T would now like to give the House the
broad spread of our total iture.
Broadly speaking, there are three broad
headings under which I would like to
divide our budget estimates. Now, roughlv
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63% spent on pay, pensions, rations,
o and maintenance of civil works,
not buildings etc. but other civil

works also which are of strategic im-
portance. Then, 27% is spent on ord-
nance stores and in this are included two
main items, consumable stores like, fyr
instance, clothing, uniforms etc. and the
second component is, major items of
various cquipments, particularly, those that
we manufacture in our own country--
various types of arms, cquipments and
ammunitior—and 10%, I should say isspent
on major works like acquisition of land,
expenditure on plant and machinery—
because the cxpenditure that goes to the
establishment of ordnance factorits is also
reflected in the Budget—and acquisition
of ships becausc that is also an cxpenditure
included under this head. These arc the
broad percentages of expdnditure. I have
mentioned these percentages to  bring
out the fallacious argument which has
been put across here, an argument upon
which Pakistan has been harping that
India has stepped up its defence expendi-
ture to an unreasonably high level. That
15 the type of criticism that we face in the
international community mainly due
to the propaganda carried on by
Pakistan, and itis, therefore, necessary to
understand the sitution correctly.

Now, the increase, for instance, in the
first component, one of the big items of
mcrease, was due to the increase in the
pay of jawans and officers as a result of the
Pay Commission’s recommendations and
on account of the general economic situ-
ation in the country. There is very little
clasicity in that item, and therefore,
that becomes an unavuidable ittm of
expendrture. This is not only in regard to
pay. On account of the general price
ncrease in the country, there is bound to be
increase in the expenditure on other
items like, clothing, maintrnance, con-
sumable stores ctc. If these elements arc
inclyded, then, all that I can say is that
the country, notwithstanding the great
economic hardships that we experience,
and these are real hardships, has managed
to make allocations for defence to meet
our minimum essential requirements. That
is all T can say and I think that when the
tountry faces other problems we shoald
be satisfied if our minimum essential
requirements are met with.

In this connection, I would like to
touch two more points on the financial
side before I pass on to other items. Some
hon. Members have talked about the
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gress national products and the percentage
of this that we spend on defence. I \}m;i
like to mention very broadly— t
not want to go into the dcuulu--ssl o
how do we fare when we compare ourse \’:-‘E:
with othcr countries. India ranks t';nu
in the world as regards GNP after SCA
highly advanced countrics like USA,
USSR, West Germany, Japan, Fﬂn&‘:
UK, Italy, Canada and ‘China. In
aggregate defence eX diture, howc";‘f,
India ranks twelfth. In 1974-75» 13’01;
ranked twelfth because, besides th¢ c
countries that T have mentioned countric
like even Iran and ERyptspent more ;}‘:2?
what we spent on defeuce. 'I‘hrrad‘
India in terms of the defence bur L::
that is, the percentage of d.:f-‘-nclt x
penditure in terms of GNP is even lower.
It is tending to move up mofte ol
the increase in the GNP of other coun’ e
and a reduction in the defence el
in the Western woild as a result ofha:
detente between the super powers t
any appreciable increasc in In:;hz:w deGm
expenditure in proportion .
1 would not give you figures about nl_h:l‘
countrics, The position in our immediate
security environment of the defence ﬂ;
penditure of China, Pakistan, Iran  an
West Asian countries is increasing from
year toyear, Seen in the global perspective,
India’s defence nditre is thus on &
modest scale, particularly in the context
of our security environment and the
fact that we had to face mnpnal criscs
more often than most other nations.

SHRI PILOO MODY : Question.

Shri §. M. BANERJEE (Kanpur) :
These are classfied documents.

Shri SWARAN SINGH : They are
not classified.

PROF. MADHU DANDAVATE : As
far as percentage of GNP 1s concerned
out of 60 for which figures arc aveilable
and we rank, I think, 26th.

SHRI SWARAN SINGH : So far as Paki-
stan it concerned, according to the publish-
ed figures, itis spending over 51 per cent of
her total revenue budget and g per cent
of her GNP on defence. China has not
made public any figures of her defence

nditure, This is the general sitvation
with regard to the Chinesc figures. But
the British cstimates place her defence
nditure between 10 and 12 billion
dollars, which is four times what we spend.
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SHRI N, K, P. SALVE (Betul) : What
peroentage of GNP?

SHRI SAWARN SINGH : Of China?
This ssvery difficult for me to say.

I would Ieke to say that our own per-
centage of GNP, as has alrcady been men-
tioned here, is very low as compared to
Pakistan. It is between § and 4 per cont
g:tf_thz G“/m;:_é':gmd Product; Pu:;lually
itis 3.7% a3 compured to stan,
both in terms of the percentgage of the
total revenye ‘ budget as alsy as a percen-
tage of total GNP, it 1s very much lower,

1

A point had been raiscd by severa
hon. members about our expeaditure on
rescarch and development. I need  hardly
reassure the House that we attach the
highest importance to 1esearch and de-
velopment and I am glad to report to the
House that we have succceded In collec-
ting in the Research & Development or=
ganisation thousands and thousands of
very brilliant scientists, cpgincers and
other technologusts, and we are really
proud of them. As regards the direct
expenditure under Research & Develop-
ment, I would like to give only one fipure.
As compared to an expenditure of .17
crores in 197071 in the budget catimates,
now the provision is of Rs. 49 crores,
three times what we spent five

years ago. This is the manner in which

we are trying to spend more on Research
and Development.

I would ako like #o add that besides
this provision of direct provision under
the R & D heading, we are ako spending
fairly large sums of money on rescarch and
development in the various disciplincs,
say, in some of our prodwotion umits,
HAL, the Air Force, Navy, and that
research, if 1 may add, is even more
purposeful becawsr that research is re-
lated to either improvement in producticn
methods or improvement in performance,
and that expenditure is outside this pro-
vision of Rs. 49 crores.

I have given these facts in order to
i that
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Develapment, the Seientifc
Adviser to the Defence Minister, in sl

that he comes and participates in assess-
ments and discussion in matters relating 1o
rescarch and development, buswe keep
him fully involved in our other discussions
so that he becomes a part and parcel of the
organisation and thus cap absorb the
points that are mentiontd by otheis and
then himself initiate action in his ewn
organisation to find answers to the various
problems that are raised.

The manner in which we do this
work will be of interest 1o e
Our scientific adviser joins all the meetings
tbat arc held under the chairmanship
of the Minister. These meetings are atten-
ded by the three Service Chiefs and my
colleagues 1n the Minustry, the Minster
of State and the Deputy Minuster and the
full fledged Sccretaries. He 1s present in
all thosc mcetings so that he knows the
broad contours of our strategy and general
approach and be always brings about bis
own work evaluation and asscss-
ment of the problems, even though they
may not be dircctly witun  the corners
of his research and  development
acuvity. Itis our affort to involve our
scicntists through this permanent associa-
tion of the scientific adviser with the proble-
ms tkat arc faced by the armed forces
so that they might be motivated to find
answers to the various problems and diffi-
culties that might be 1a1vd by the actual
users of vasious types of equipment, letbal
and non-lethal.

More than onc hon. Member men-
tioned about the requirements of our
Navy. We are conscious of this. We are
also aware of the fact that the items of
equipment for the Navy ar¢ more costly

ritem. The total number of items re-
quured may not be large but each item,
whether 1tis a destroyer or any other paval
ship costs high and it takes sometime for
its manufacture, evem if you have meomey
and the resaurces. I shold like 1o say that
pashaps each budget of a year does
not fulty quaswm of
work that we may be doing for the Navy.
To concretise it alittle more, suppose we
bave & plan 0 ship of lz

a

destsoyer + Leapder type, The b
wmmng‘mﬂnmﬁx wﬂhm
completed. But in each year only &
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Mtiwiig E i:ld.iuteg. the amount that
to it at year. Su » we place
an order for the Ppot;_nm gaval
equipment. There is always a timelag  bet-
ween our Elndng the order and its arrivat.
With the Melp of friendly countries we can
always stagger these payments in such
manuer that the entire amount is not re-
fiected in one years’ budget, This is a pecu-
lar aspect of1} ¢ naval equipment. Icannot
give you further details. But 1 shuold like
to say that cach particular year’s expendi-
ture taken in isolation will not give the
correct picture of the real expenditure over
aperiod on theside of the Navy.

It is truc that Vikrant our aircraft
carrier is getting old. It served us exirc-
mfl.y well at the time of the Bangla Desh
crisis and from the manner in which Vikra-
nt was operating from the Bay of Bengal, it
was able to play a decisive role in cripplmg
Pakistans® facilities in Chittagong and in
Cox Bazar; it is now a matter of history.
In a sense ‘it also paid, if I may say 30, the
yﬂue that we had invested on it. Still we
intend to continue it because it hasstill got
some useful Life left and it is our intention
to Increase its air arm, to improve its air
arm and get some proper replacements or
give some other type of supporting air arm.
We have already taken some action in this
respect. In the matter of helicopters we
have succeeded. In the matter of aircraft
we have not yet. We are on the look out
to locate a suitable aircraft. In the mean-
time  whatever arc the aircraft left, we
make sure that they are kept in good trim
and they are properl refurnished so that
they are of use to us in keeping Vikiant
quite effective.

Several hon. members spoke about lack
of facilities in the maritime reconnaissance
and anti-submorine role, We have already
clmcheq seme arrangements ta acquire
capability in this respect. Hon. members
need not entertain any concern  over the
press camtroversy that has unfortunately
been taking place as to whether the Navy
or the Air Foree should have it. This is not
a difficult or icated maiter. 1 am aw-
are o_f the by both the Navy and
the Air Force aad thatis ta get the maxi-
mum resudt out of it. There is no comtro-
versy as sych. I am not bochered if there is
:ut:fmmr:lr o make out ug which

them can pur forward a scheme un-
dﬂf%kbifu‘:; made  best u::m of.
ving we cverything, it be
to atrive at & decision and no
concery poed be flt on this score. It iy
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a strategic and technical matter, which can
be resolved in a very smooth mannes. 1
am sure whatever will be denc will be I
the best interests of our armed forces.

Coming to the Air Force, it is true
that we have curtain requircments in the
matter of tramsport plancs. When we
did not succeed, we gave the order to HAL
to manufacture some more Avro 748
this freighter type will meci some imme-
diate and pressing requirements when it
is actually commissioned. At the same time
we are looking out for a suitable a.rrcn_lft.
The House should not carry the impression
that we have not got adequatc transport
planes. AN-12 i} one of our imhl:ofm"
transport es. It istruc our Packets
Dakotas mn their last legs and there is
a little requircment in this respect and
we are trying to mect that.

I would like to touch upon one small
matter which was referred 10 as the air de-
fence sysiem. This is not a very,
ted matter, It was Shri Brij Raj Singh Koosh
who referred to the need for an intcgrnwfl
air defence system. As the hon. member ia
no doubt aware, our air defence system
at present includes interceptors, fighuess,
missiles and anti-aircraft guns which are
deployed according  to the developing
sityation. A comprechensive Air Defence
Ground Environment System aimed
at strengthening air defence of the
country, specially in northern and wesiera
theatres is under implementation on &
phased basis. This system will augment
and int¢gratc a modern radar and com-
munications set-up which will not only stren=
gthen our radar system but also provide a
more cHective air defence cover by inte-
grating these radars with air defence
control centres, air bascs and missile bases.
These were some of the concrete points
mentioned. I notice that my friend Shri
Piloo Mody has quictly slipped away and
I will wait til] he returns, or till he cares
to. I will reply, but I want to reply in his-
presence cven ifhe is not, I willnot clese,

SHRI PILOO MODY : I was waiting
here, for you to say this behind my back.

SHRI SWARAN SIGH : I alse some-
times occupy the back bench. Nature has
given Mr. Piloo Mody some bulk and be
cannot hide himself even though he wﬁf
sit at the extremity or at the other ¢
I have great respect for the leader—1I think
he is mow the leader of a part—but T
poaioed to say that the statements *bz:
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be has made to-day do not appear to be
on any facts. I am sorry to say that
€ven our crivics in the Pregs, in the world
Press—and we have plenty of them—even
they have not mentioned these thingsin the
manner in which Mr. Piloo Mody reeled
them off to-day; and 1have not been able
to fathom out, to figure out as to whay is
hi® source and why be thoughr it fit to
mention these things in that rather cate-
goric manner, knowing I bope full well
that what he was saying, was not based
on facts at all, I am sorry to say. He.
towards the end of his speech delivered
in his  usual  rhetorical  style,
some questions and said that
he wants explicit answers to these. Before
I touch upon others, I will first try to give
precisc answers to the points he made, One
of those points was “Have the USSR asked
for the establishment of a base in India ?"
I do not know what exactly he meant.
Perhaps he meant a navel base, I would
like to say that the Soviet Union bas never
:snkdod us for anyl base, naval or any other
our policy in this respect
(Interruptions) . . . .

SHRI PILOO MODY : Den’t give
them the missile one they aie asking for.

SHRI SWARANSINGH: Iwill coine
to that. I know you will not permit me to
escape lightly. I would like o draw Mr.
Mody's attention to the very categorical
statement made here by me that India’
policy in this respect is quite categoric and
clear and that we will never give a base
to any country whatsoever. This is ca-
tegoric; and I will be glad if Mr. Piloo
Mody, with the influence that he bas with
the Press and others, should cxplain this
position =1'~1 -ically, so tha' any doubt
entertained in this respect may be dispelied.

SHRI PILOO MODY :
believes your Government.

SHRI SWARAN SINGH : I think
everyody believes, except Mr. Piloo Mody.
Now, Sir, another point was mentioned,
which was very interesting. He said that
an offer was made by the Soviet side that
they will supply a large number of equipm-
ents  free, provided we join what he
described as a collective security system. I
wouldlike to say that my reply to both these
questions is a categoric *“No'. For one
thing, we have néver asked for any equip-
ment from Soviet Union to be supplied to
us free of cost. Never, Whatever we have

But nobody
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acquired from the Soviet Union, we have
paidfor it. Itis true that on sccount of our
friendly relations, they respond favourably
and try to supply us the equipment which,
unfortunately, other countries in spite of
our cfforts, are unwilling to sypoly. We arc
grateful to them; but at the same time,
I would like to clarif; that in our relations
with the Soviet Union, there is no suc
tning as d=fence aid; and the Western
Press and pegplelike Mr, Piloo Mody wron-
gly continue to plug tbis linc and talk of
Soviet interference,

SHRI PILOO MODY : You have made
a patently false statement. I will never
accuse the Soviet Union of ever havirg
given you aid. What L have been saying
all these years is we havebeen buying
all these equipmentsattwice the price.

SHRI SWARAN SINGH:I am glad
you said that. I know you will try to
sprcad thisidea.

SHRI PILOO MODY :You must be
categorical *‘no aid”.

SHRI SWARAN SINGH : Therefure,
there is no question of either our asking
for anything tobe supplicd free, ortheir
offering to supply usanything free, on
a particular contingency, namely, our
joining the Asian Security arrangement.

About the Asian Security arrangencnt
I hope Shri Piloo Mody took the trouble
of attending the mceting tuthe two Houbes
of Parliament, which was addressed by
the General Secreta Mr, Breznecv.
Hc did {loatthe idea. Atthe same time.
hesaid thatthey do not have a scheme as

such. Hesaid : we are not trying to sell
any particular offer, but Ido float the
1dea, and I thinkitisfor the countrics

in the regiop to debate it and to see if
any arrangement can be thought of, which
ensaresthe security of this region, ¢
point that I went to urge is, for anyone
to suggest that the Soviet Union has
formulated any Asian Security Plan is
abosolutely incorrect, They have not
made any suth statement; they have not
given anything tou of toany sther ctun
try. Itistrue they have generally pro-
pagated the idea, and we ourselves have
said we arc very much interestted, of 1here
could be securityin Asia. We have made
our own contribution in entering in 10
the Simla . in trying to be
friend our , I8 trying 10 S8
sure that the Indian Oceanremaind 20

ares of peace, to ensurcthat the danger
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fi Dl Garcia' bate is sliminated.
;f?hlﬂe::ﬂdmw our m:ril:utipn
towards ensuri n%_ conditions of security
in this region. To say thatanybody has
got any ready-made. ..

SHRI PILOO MODY :1 did not say
that.

SHRI SWARAN SINGH :Yoy have
said ““they have asked you to join their
Asian Security Plan".

SHRI PILOO MODY :1 have asked
you to say whether you are going to join
that, Areyougoing tojointhat? If not,
“y .lm’l-

SHRI SWARAN SINGH: “No" to
what? Isay thereis no plan, Why are
you qoing to ask me to say ‘No” or
“Yes' to something which does not exist
at all?

SHRI PILOO MODY : That is how
you deny things.

SHRI B V. NAIK (Kanara) : In reply
to the persistent queries made by the
hon. Member, Shri Piloo Mody, that you
mike a categorical denial regarding the
Asian Collective Security, I saythatyou
have notcategorically deniedit.

SHRI SWARAN SINGH :I would Llike
a debate tostarton this, not herc butin
the lobbies and elesewhere.

SHRI PILOO MODY :So0 you scc,
1 am notalone;therc is somebody else in
your own party.

SHRI SWARAN SINGH:We have
some thinkerslike you in our party. It
was a [antastic suggestion to make'by the
hon. Members *““we are using our good
officrs’’— I am using his cxpression—to
enable the Soviet Union to geta base in
Maldives. I do not think there can be
any moce fantastic and unfgal;::ldcg sug-
gsstion than the one implicit in this
question. Toimagine tha.India under-
takes this type of activity or indulges
in thistype of activity int em}ern.mnal
sphereis, to say the lcast, unkind on the
partof Shri Piloo Mody.l

SHRI PILOO MODY :1 am bappy
to receive, this assurance.

N ' ' 1 ‘
8 SWARAN SINGH :1 have a
r,ﬂg:‘ Mr, Piloo Mody, thsgvmanm
had any misgivings but you justflvated
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theidea in your own wordsto mislead the
world.

SHRI PILOO MODY : To tease you
personally.

SHRI SWARAN SINGH :If it is to
tease me personally, itisall right Be
causc, it is a pleasure 10 be teasedby a
friend like You. But I should enter a cavest

that teasing should not be 1~
ed to when such vital sensitive i":?'o:u
involved, when international relation-

ships arc involved, when thete 5 [j

hood of misunderstandirg crwpi?;l’ﬁltz
the international sphereand international
arena. We have got other matters to
joke about us, toteasccach other. Bug
I would appeal to the hon. Member not
to resort tothisin these seripus mattery,

To suggest that India can actas a
of “user of good offices”, ot

SHRI PILOO MODY :Broker, dalal.

SHR{ SWARAN SINGH : What
arc saying isnotcorrect. I would fike
tosay that even to suggest such a thing
that India can undertake an activity of
this type inthe international sphere is
doing the gravest injustice to the consis-

tent policy thatwe have pursued in our
relations.

SHRI S. M. BANERJEE : So, I sug-

gest that hisspeech should be expunged.

SHRI SWARAN SINGH : Instead of
expunging it, I believe I have sufficiently
and adequately dealt with it.

He made another very equally fantastic
suggestion, saying that the Soviet Union
has suggested thatIndia should takea
large number ofinstructors, and he even
gives the figure of 60,000 such instruc-
tors to be given to India, or “to be yn-
leashed on India”. I hope this is also
another part of the joke.

SHRI PILOO MODY : First answer
the quesion; then make your comment
Say “yes” or “no”. The figwe, inciden-
tally, isnot material.

SHRI swoi}ltg g;ulj_GH f ;Mnt i::khg
litude e, if I may
ﬁi‘l come down to one?

SHRI PILOO MODY :You can, haye
one, There arcalready scveral thoussndy
in the country.
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lsmul ?WABAN_ BITI'::}H- : That “1 ab-
solutely incorrect, t is wi

asking you. The hon. Member h?h:md is
fecling how inconvenicnt and sbsurd
itis to stick to the figure he mentioned,
Now he says he isnotsticking tothe figure,

SHRI PILOO MODY ; Mr. Chairman
I wantto know whether the hon Mini-
ster is aware of the fact that there were

22,000 Russiausin Egypt.

SHRISWARAN SINGH : We are talk-
ing of India.

SHRI PILOO MODY : If instructiors
areto be sentat the same rate, ours bmng
a larger army, at least three times,
merely mul tiplying the figure three times.
I said that itcan beas many as that, It
is for you to say that ““we will accept 10,
100 OT 1,000"", as manyas you wantto
accept. ButIwantto know the figure.

SHRI SWARAN SINGH :I am glad
the hon, Member has given his method
of arriving atthe figure, His analysisis
very interesting. Egypt, according to
his information, cylled from western
paptrs, has at least22,000. Weare many
tirnes the size of Egypt, at least we are
three times moreits size and, therefore,
we should have 60,000, Ifthis is put for-
ward as an argument. I would like to say
that thisis another partof teasingand
not based onfacts,

So far as India'srelationship with the
8oviet Unionis concerned, I would like
tosay that they have never vried to force
any c¢xperton us.  They have never
tried to suggest that we should take so
many expertsin this ficld or that field.
But thereis no doubt that we have pro-

ammes of cooperation in cstablishing
steel plants, in the case of oil drilling,
where we have scveral Soviet experts.
Inthe establishment ofthe MIG factories
in Koraput, Hyderabad and Nasik, for
jnstance, we had several experts,

SHRI PILOO MODY :How many ?

SHRI SWARAN SINGH : Honestly,
I do not know the number, But the
way in which he has suggested itwm
if 1 maysay s0, noteworthy, and 1
like the Hlouse to take nore of iv, ‘Whathe
said wa:‘::;lzthey nldmnhcy&en:m-
ing to same puIEhts he
:gn wt take $o,000

experta, isis not correct,
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SHRI PILOO MODY :That i
what I said, e

SHRI SWARAN SINGH : I think you
said that, Allright, we will check the
records, Ifitisin correct, we can look
into it,

SHRI PILOO MODY :The figure of
60,000 was built up in the manner I
told you. What iswhat I saidin myspeech
also, I want to know whether they have
linked the supply of equipment with
experts,

SHRI SWARAN SINGH : They have
never linked the supply of any equipment
with experts, Butthere is no doubt that
sometimes when we get spme equipmert
or we have a project. we do ask them to
depute experts, We should never be
as ed of that, , ,

SHRI PILOO MODY : When you do,
let us know,

SHRI SWARAN SINGH :T am telling
you now,

SHRI PILOO MODY : How many and
when?

SHRI SWARAN SINGH : There are
two partsof his query. Oneis that they
had suggested that they will not supply
cquipment or that they will putitasa
condition that India should accrpt so
many experts, asa condition for suppl)
of arms and equipment. 1 say, this is
absolutely incorrect. We ourselves have
enough of expertise.  But still there may
be some item of an intricate character
about which our people may not be fully
awarc of. We have ourselves sent alarge
number of persons abroad, to the Soviet
Union and to other friendly countries,
even to Britain, France, Belgium, from
where we get some equipment and, some-
times, we ask their experts 10 come here
and 10 explain 10 uf the intricacies of the
equipment, whether it is of a capital
character or it is a matter of arms,

Now, itisreally very difficult for me to
contradict each and every sentence that
heusedin hisspeech. Ihaveanswered the
main four points that he made, All that
I would like to say is ﬂi:i hlv;n‘ ic
description  of desl ha
struck and having scuttled by the
Soviet Union is absolutely hu;lul. We
were exploring $he possidility of asguiciog
Mirage. But we could not mako much
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pmgress, Either we could notsettle about
mmmtrnbom vtility, ke, Bo, itisab-

utely wreng ‘to suggest that we had
strmok @ deal witich was scuttled. This
Ithizk, is very unfeir toa friendly country
a8 if they are out to scyttle it when you
are atthe point of striking a deal.

They have never asked us not to get our
equipment  from any other particular
sawce, In fact, we do not accept any
suggestion from any country, friendly
or otherwise, ifthey tell us that we should
not get our cquipment, our requirement

equipment, from a particular source
from which we may think itis best from
the point of view of. . .

SHRIPILOO MODY : Question,

SHRI SWARAN SINGH : He is only
teasing,

My replyis the san.e with regard to the
Swedish submarine deal about whick he
mentioned. Itis wrong to suggest that
they scuttled it, How meny things showdd
I contradict? 1amsorry tosay that hav-
ing listened to himt rathe:r carefully and
having taken exteusive notes, I can boldly
say that all he insinuations that he made
that whenever we iry to get cquipment
from some other source, the Soviet Union
scuttled it, and all the “information”
that he gave are without foundation,
Thercis no question of the Soviet Union

scuttling it. Even today, we are getting
arms, and equipment, from sources
other than the Soviet Union, We are

etting our requirements frcm Britain,
rom France, from Belgiumand from
several other countrics, I would like to
say categorically thatwe will not accept
any suggestion from any country to limit
the source from which we getoureguip-
ment, Itis for ustodecide, ButIhave
no hesitation, if the requirement is
there,toget it fram any source, from any
country, which is prepared to supply.

17.00 hrs.

1 would like to remind my freind and the
House, which is aware of the fact, that
when we were in need, we tried the sources
which are in the mind of the Member.
We tried the Americans and we tried the
British. Then we went to the Soviet Union
and they fesponded.

{Intarruptions)

I dom't want to believe that the equi
Im‘ntdm we got or any particular part is

VAISAKHA 1, 1997 (SAKA)

D.G. 19755 814

cither  bad or good. Depending on the
willir.gme ss of tl.c other omml.rinafo ly
it, we ar¢ prepared to seit. But,
in view of the attitude of certain countries,
you cannot expect me to go and i-
cate and draw a negative, Thiy is some-
thing which is not consistent, with the
sclf-respect of a big country like India.
We will either manufacture them or get
them through dependable sources which
are willing te supply them.

. We bave also to keep another aspect
in mind. In the matter of equipment, it
is not only the main initial supply but also
the maintenance supply which is necessary.
I have seen couptries— without naming
them—which, as svon as the trouble
start¢d in 1965, were not prepared to
supply m.intenance requirements cven
for the ecuipment they had supplied.
We don’t want such sources because the
arms are to be used at a critical moment
and if, at the critical moment they take
up a high and mighty attitude and say
they will not supply, what can we do?

So, I would like Shri Piloo Mody and
olher Members also to appreciate the
scriousness of the problem about which
we talk. It is always bad, from our
country’s point of view, without any
othtr sowces in sight of a dependable
character which will be prepared to
supply our rcquirements at the appro-
priate prices, to weaken our links with
the countrics which are supplying or
which are prepated to supply them.
Tosay the least, itis not in the national
interest and we should resist the tempta-
tion to adopt this attitude.

SHRI1 PILOO MODY :Iamgratefulto
the Minister for having re-established India
as a sovercignh power.

SHRI SWARAN SINGH : Good.

Now, Sir, there are one or two matter
of a geperal character which had been
raised and I would eay only a few words
—because I know the limitation of time
isthere. More than on¢ Hon'ble Member
raised a topical subjectabout which I will
venture to make some comments. This is
about tiae sole of eur Armed Forces—
and certain stateracats have unfortu.
nately betn made in the country In order
to corfuse the stuation, today thedeast.
fam comcious of the factthat Mr. Joyg-
prakuth ety das stied to
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his earlier L] rts or statements
and has triepti‘c to prr:p-:pt, as he thinks,
a more phmiblc projac‘tm ofhis attitude,
I have given very carcfut thought to
what has appeared in the¢ newspapers
and have tried tostudy deeply the implica-
tions thereof. It is time that we fully
understand the implications of what he
says.

This is a scrious matter and we should
view it with the seriousness that 1t de-
mands. I have got a record of what has
appeared now as his latter statement,
It has appeared in many newspapers in
the form of questions and answers, [
would like to thank Mr. H. M. Patel who,
in spite of his general sympathy for the
J. P. movement, wasgood cnough to say
that Mr. Jayaprakash Narayan on this
subject was trcading on dangerous
grounds. If I may say, the essence 1s
this. Itis true that all functionaries, whe-
ther they are armed forces or police or
other Government functionaries, all of
us in Parliament, whether we are on the
Treasury Benches or on the Opposition,
we have all to accept the Constitution.
We are the creatures of the Constitution
and, therefore, we have to accept the
Constitytion. It is true that Parliament
makes laws and everybody should accept
those laws. Itisaccepted. But the dan-
gerous clement in those statements is
that, on each occasion, when any parti-
cular or precise act is to be done either
by a member of the armed forces or by a
member of the police, which is also a
sensitive security force, then the element
that is introduced is this—he should decide
as to whether what he is being asked to
dois Constitutional or legal. This, stated
in this form, is, if I may say, a highly
dangerous clement. Ithasveryfar-reaching
implications and the country should be
fully conscious of the direction in which
the minds of the pcople are being taken.
There will be a disaster if such disciplined
forces, before they obey the orders, are
to decide for themselves as to whether
the orders are Constitutional or

legal.

17.07 hrs.
[Mz. Sreaxeg in the Chair]

Imagine that a constable or a solider or
an airmanoranaval manisaskedtodoa
i thing by a commander and then
takes up-the Constitution book to
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decide whether what he is be
do is Constitutional or .lepi{.n' ‘Im‘t:
at the very root of our system and the
discipline whieh we are
to strengthen our country. If this is to be
decided by each individual, I think there
will be nothing but chaos. We should
prevent tha_u chaos. We should be cons-
Cious of thisimplication. I dot not want
to make any wild statement. To a cer-
tain cxtent, I welcome the clarifications
use, to a certain extent, thatis a
step in the right direction. I would only
appeal to him that he should again have a
look at what he has stated, and he should
try to remove what I regard as highly
unsatisfactory clements in that statement.
Let the whole country unite and make it
clear that we respect and support our armed
forces.  They have a great task to per-
form.  Their valour and their patriotism
is well established at the time of crisis,
and Tam fully convinced thatnoamount
of this type of speech or statement will
divert them or make them deviate, even
to the slightest degree, from the path that
they have chosen for themselves. They
ar¢ not a group of mercenary type of
. They are highly devoted people
and Tam sure that they will always rise
to the occasion. All that I am appealing
is that, even unwittingly, no one in the
country should do anything which might
shake them, which might confuse them,
which might muke them think that they
have to look tosome source other than the
accepted and well-regulated command,
and a kind of command which, I think,
isthe biggest guarantee to ensure that they
perform  their duties in an effective and
proper manmer. I do not want to go into
the details. I would just appeal to all my
friends not to make this a point of argu-
ment  but to create an atmosphcre in
which the armcd forces and the security
forces are further entrenched in their
determination to adhere to the discipline
which they have undertaken and about
which they have taken an oath. And
let them not look over their shoulders to
other sources which, I believe, will never
be in the intrrests of the country, In that
context, to tilk of the possibility of a call
to rebel being made to them, if I may
say, is fraught with dangerous conse-
quences and it is time that the country
wakes up to the danger which is involved
in an attitude of that charactery

Before I finish, I would touch =
matter which has been mentioned by onc
bon. Member. This was about the cases
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of corruption. One was a PAC  case.
I would like to say that according to the
wcll-established practice, when  PAC
has made recommendations, the Govern-
ment attaches the highest respect to the
recommendations of the PAC. They have
made a recommendation that this matter
should be inquired into. We accept that
recommendation and we will inquire into
itand the time for a discussion in the Housc
will bc when we report the action taken

on their recommendations. Itis a well-
known principle that we have accepted;

even ifa person may b, aceording to their

judgment, guilty oflapses - itis not for me

to defend him—the least thatis required

in the situation is that he should be given

an opportunity to put forward his view-

point. ‘That is what is implicit cven in

the report made by them that an inquiry
should be made . . .

SHRI S. M. BANERJEE : [hat was not
the point. It was surprising that the same
olficcr has been given PVSM.

SHRI SWARAN SINGII:I think it
is a valid point. I owe an explanation
with regard to this. In a nut-shell the roply
1s that the PAC report was actually leid
on the Table of the House roughly two
months after the decision had been taken
on the basis of the record of his service,
to grant him that type of medual and it had
also been approved by the Pr-sident long
before the report came and it had be'n
actually notifird in the Gazette also.
You will readily agrec that when a Acecision
has already been taken by the tiovern-
ment before the report was received by
us, you cannot say that we acted against
any rccommendation of the report . |,

SHRI S. M. BANERJEE : It was given
in the ceremony that took place recently.

SHRI SWARAN SINGH : [ would like
to say, Lct us not enter into this contro-
versy. I, as a result of the inquiry . .

SHRI S. M. BANERJEE. I am not
against him personally. I would request
you that in such a casc where the PAG
his given a Scathing criticism against a
senior officer —Lt. Gen. Sandhu, DOS,
to  uphuld the morale of the defence
forces, for which I have the greatest
regard, you should at lecast not have
rewarded him for corruption.

SHRI SWARAN SINGH: If I my
say so, the PAC reportitself is that these
are their findings, a preliminary sort
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of findings by them and they have asked
the Government te look into it. They
have suggested an inquiry, and as a result
of the inquiry, and depending upon the
inquiry, further appropriate action can
be  taken. T would like to assure that
our attitude is not to shicld anybody. *
We  will come down with a very heavy
hand if anything is ecstablished. At the
sam* tim", it may also be demoralising
for the .@rm"d Forces and, in fact, for
any public servant il the normal right is
not given  ty them to defend  themselves,
Thisisalllam siying. I am not saying
anything on facts because I do not  know
the facts which will be known only after
we know the other side.

Another matter mentioned was about
Maj. Dhiwan's case. If I may say, about
that I am going to make a statcment
tomorrow. All that I want to say is that
he made a statement and he also made
several representotions some of which are
statutny and some non-statutory. While
I wis replying to a unstarred question,
probably, my hon. [riend, Shri Jyotirmoy
Bosu, had another representation in mind,
I was 1cplying to one representation
wherreas  perhaps  he was referring to
another one, I will try to state all the
facts tomorrow, not about the gencral
attitude that we adopt, but I would like
tosay bricfly that,asa result of the state-
ments mode by him, action was initiated
against stveral  officers and appropriate
action w. s taken and i1t is not that no
action wuas taken against anybody. About
Mr. D'niwan’s individual case, the House,

you know, dos not discuss individual
cascs.
But, he was courtmtalled and a

certain | punishment was awarded to him,
He has got the right of appeal and he has
alrcady preferred an appeal and that
appeal will be considered according
ty law and procedurc.  We have no pre-
judice against anybody. If I may say
81, ht was corurtmartialled in  which
sllegation  w.s that he refused to give
cvidence  when he was called upon to
do so. But, 1 do not want to |r judge
any fucts when he has preferred an appeal.
To a certain extent, this matter is some-
what sub judice and that appcal will be
dispused  of according to merits,

Then there is a new case by young and
encree tic, Member from Tamil  Nadu,
Shri Mohan Rnj. He gave another case
about the purchasc of armed personnel]



319 D. G.,1975-76

[Shri Swaran Singh]

carrier. 1 think the information that he
got was not complete, It is true that a
tcam went and they examined all the
aspects and ultimately we did not pur-
chase those armed p-rsonncl  carriers.
So, thatis the end of the matter.

Another matter was a C.B.I. mntter
about which the enaquiry is still being
held.  As a general proposition, T would
like to say that the hoa. M*mb°rs hve
examin~d with such mnut nerss those
cascs  anl these are two or three  cascs
that have com® tylight., Qur attitude is
not to push anything under th* eirpet.
We would try to d» cverything possible
to remove corruption and uproot cor-
ruption. I would say that generally  the
stindard of honesty and integrity in the
armed forces organisation 18 very high.
But, still, even the smallest matters or
deviations from the path of rectitude arc
matter of great pain to the Government,
and, to me, prisonally.  Thercfore,
would like to give thig assutance that we
would do cverything possible in the pre-
ventive  spheres to make sure that these
legacies, unfortunate lagacies and lapses
do not take place. He will not be soft
ty anybydy if anythinzis established. We
would mnot like to embark upon a prlicy
of wilch-hunting. I think [ hawe covered
almost all the points except,  perhaps,
the matter of resettlement of ex-scrvicemen
which was raised by s veral hon.
Memb-rs. This is a very nnportant matter,
Mr., Speaker, and we are in touch w.th
the States and with the other organis.-
tions and w* ourscelves have to depend on
the cooperation of the other  States on
whom the main burden lies.  But, we
are trying at the organisat’onal level
and on the ground level to do the brst.

MR. SPEAKER : I shall jHut the cut
motion Nos. 1 t0 8 muved by Shri Bho-
gendra Jha to votc.

The cul motions were pul and mega-
tived

MR. SPEAKER :Now, I shall put
all the cut motions moved by Shri Baner-
jee to vote,

SHRI 8. M. BANER]JEE : But, I would
like to press my cut motion No. 19, I
would not prcss my other cut motions.

MR. SPEAKER :1I shall now put cut
Mution Neo. 19 to the vote,
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Cut motion No. 19 was put and negatived.
MR. SPEAKER : Now,

the question

18 3
““That the respective sums not exceeding
the amounts on Revenue Account and
Capital Account shown in the fourth
column of the Order Paper be granted
to the President to complete the sums
necessary  to defray the charges that
will come in course of payment during
the year ending the 31stday of March,
1976. in respect of the heads of demands
cotered in the sccond column thereof
against DDemands Nos. 18 to 23 relat-
ing to the «Ministry of Defence®.”

The molion was adopled.

[The motwns for Demands for (Grants,
which were adapted by the Lok  Sabha,
are yeproduced  below —Ed.}

Demanp No, 18—Minstry oF Derence

«Thatasumnotexceeding Rs.1,34,12,000
on Revenue Account and not exceeding
Rs. 13,31,79,000 on Capital Account be
grantcd to the Presiacnt fo complete the
sum necessiry to defray the charges which
will come in course of payment during the
year ending the gist day of March, 1976
in respect of *Ministry of Defepo.”

DemAnDd No. 19—DEFENCE SERVICES—
Y

“I'hat a sum not exceeding Rs.1,250,57.
35,000 on Revenue Account be granted
to the President fo complet: the sum necessary
to defray the charges which will come in
courst of paymunt during the year endmng
the g1st day of March, 1976. in respect of
‘Defence service: my’ .’

DemaND No. 20—DEeFENCE SERVICES—
Navy

«*That a sum not exceeding Rs.1,12,16,45,
000 on Revenue Account be gianted
the President éo complete the sum neccssary
to defray the charges which will com¢ in
course of payment during the year ending
the g1st day of March, 1976, in respect of
‘Defence Services—Navy'.”

DeManp No. 21—DgrenNce  SeRvVICES—
Air Force

“That a sum not exceeding Rs. 370,30:
62,000 on Revenue Account be granted
to the President lo complete the sum nccessary
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to defray the charges which will come
in course of payment during the T
ending the g1st day of March, 1976, in
respect of *Defence Services—Air Force',”

Demaxp No. 22—DEFENCE SERVICES—
Penstons

“That a sum not uvxceeding Rs. 94,16,
67,000 on Revenue Account be granted
to the Piesident to complele the sum neces-
sary to defray the charges which will come
mn courst of payment during the year en-
ding the 31t day of March, 1976, in res-
pect of ‘Defence Services—Pensions’.”

Desanp No. 23—Carprrar Ourray on
DEeFENGE SERVICES

“That a sum not ¢xceding Rs. 197,88,
52,000 on Capital Account be granted to
the President to complete the sum nccessary
to defray the charges which will come in
courst of paymrat during the year ending
the 318t day of Maidh, 1976, in respect of
‘Capital Qutlay on Defence Services™.”

1y.21 hrs.

PERSONAL EXPLANATION BY
MEMBER

SHRI MORARJI DESAI (Surat)
Mr. Speaker, Sir, I appreciate the oppor-
tunity given to me o make this statement
in the House. Ordinarily, 1 would not
have done so as I had uot formally in-
formed the House of my decision to under-
take an indefinitc fast. Iam constrained
to do so, however, because the Prime
Minister in her statement on the 15th
of this month had thought it fit to make
cerlain observations which give a somc-
what mislcading vicw of what made it
necsasary for me to undertake a fast of
this nature. The Prime Minister is fully
entitled to give expression to her view that
‘fasts of this naturc are unjustified and
constitute an irrational form of political
pressure’, But, she is not entitled to sup-
port her view by stating that ‘Shri
Morarj Desai was himself fur!hright in
expressing similar view in the past’ when
that is in fact not the case,

. The Prim> Mmister was perhaps referr-
ing to what [ had said in my autobio-
graphy. Let m~ quote the rclevant por-
fion :
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“It is my belief that thefast unto death
should not be undertaken in order
to get something from somebody or
to pressurise somebody to take some
definite action. But, my fast was ne.
ither dirccted againstany individual
nor was undertaken in order to
make somcbody do something parti-
cularly. The aim of my fast was
only o wean away thc citizens
from wiolent action.”.

These remarks of mine were made with
reference to riots which had broken out
during the Maha Gujarat movement
in Ahmedabad. Similarly, on this occa-
sion tuo, the object of the fast was to
wean away the Government of India from
the path of cuntinuous and sustained
pursuit of policies and actions which were
against the ’Ei:;it and even against the
letter of the Consiitution and denied the
people the rights assured to them in the
Constitution.

No on¢ undertakes a fast lightly more so
when it is an indefinite one. At mv age,
it was bound to be a more solemn decision.
I would, therefore, like to assure the House
that I would not have undertaken the fast
unless T wasfully convineed of the rightness
of my stand. The consideration that
weighed with me finally was that an indi-
vidual's life did not matter when certain
vital issucs were at stake. [ referred
specifically in the letters which T addressed
to the Primc Minsitet to these issues—(1)
the prople must have their representative
Guvernment without avoidable delay.
There was a clear failure to hold electigns
in Gujarat hefore it became necessary to
extend the President’s Rule even though
on Guvernment’s own showing nothing
stood in the way of holding them. Secon-
dly. the elections cannut be arranged
and fixed according to the political con-
venience of the ruling party, in utter dis-
regard of the constitutional obligations.
Thirdly, therelief tu the drought affected
people could be effectively organised only
by their chosen representatives.  Fourthly,
there wag no justifiable reason to contipue
the state of Emergency which had been
ushered in on the break-out of war with
Pakistan in December 1971, In  this
connection, the misuse of MISA was
uppermost in my mind.

There was thus no conflict between what
I had said carlicr and my reasons for going
on a fast for indefinite period this time.
It was undcriaken both then and on this



